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Scheduled Caste and the Scheduled 
Tribes people and these have been 
settled in different parts of the country 
including Rajasthan after their arrival in 
India. Couple of" thousands of these 
Bengali families have been settled in the 
Shahbad, Kishenganj, Tehsils of Kota 
District also but they have been broadly 
entered as Bangalees families in 
Government records without classifying 
their caste and class compositions 

The Bengali families settled in Kota 
district mostly belong to the Namo-
Shudra, Pandeia Kashtriya, Dhopa, 
Moochi. Para Manik castes and tribes 
who are treated as Scheduled Castes 
and Scheduled Tribes in Bangia Desh 
and in West Bengal but not in Rajasthan 
They have thus been deprived of the 
Privilege avai lable to SCIST people 

In view of the discrimination against 
the SIC and SIT Tribe Bengali families 
settled down in Rajasthan and similar 
discrimination in favour or against other 
castes and tribes, the formula of caste-
Itribe reservation be rationally re-
examined by Government of India to do 
justice to deserving communities in 
future and include Namo-Shudra and 
other Bengali families of Rajasthan in 
the list of SIC and SfT people 

12.38 hrs. 

D~ANDS FOR GRANTS, 1987-88 --
CONTD 

IIlnlalry of Agriculture --Contd. 

(English] 

MR. DEPUTY-SPEAKER' We will now 
take up further discussion and voting on 
the Demands for Grants under the con-
trol of the Ministry of Agriculture Since 
we have received requests from many 
hone Members to participate in the 
Demands, I will also request all the hon 
Members to be brief because the time is 
also very short. 

(Translation] 

SHRI SYEO MASUDAL HOSSAIN 
(Murshidabad) . Mr Deputy Speaker, 
Sir. in a country like india. the Agricul-
ture Department is required to feed the 
people and to solve the problem of rural 
unemployment This department ;s 
totally a failure in this regard 

You have said on pages 3and 40fyour 
annual report that-

[English] 

Under the revised Twenty Point Pro-
gramme. Agriculture has been given due 
prominence. 

[Translation] 

But what prominence have you given 
to it ? You please go through the Eco-
nomic Survey Report-

It.was &.1 in Agriculture. It was 5.9 per 
cent in the Seventh Plan and in the out-
lay of .the ann ual plan of 1986-87. it was 
5.6. This is the prominence you are giv-
ing. If you want to make the Agraculture 
Department a success, then its first con-
dition will be--

(English1 

Land to the tillers with proper financial 
assistance to procure or purchase agri-
cultural implements ; fertifizers and 
seeds ; remunerative prices to the 
farmers and rural unemployment 
problem. 

(Translation] 

In the first Doint, I place before you 
report about Land reforms Up to 
December. 1986. 76.06.131 acres of land 
was declared surplus in whole India and 
12.54..000 acres of land was declared sur-
plus only in West Bengal - which is 116 of 
the tOtal land. You have made the total 
possession as 5821723-acres and out of 
which 11,07,865 acres betong to West Ben-
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gal. In this way total land ttistributed in 
whole India is 44,65,960 acres and in my 
West Bengal 8,33,000 acres of Land was 
distributed. 

SHRI GIRDHARI LAL VYAS (Bhilwara) : 
Please do not say mine, say ours. 

SHRI SyeO MASUOAL HOSSAIN: All 
right, Your West Bengal. Out of the total 
beneficiaries, 50 per cent belong to West 
Bengal. If you do not plug the loop-holes 
In your Land Reforms Act, your dream of 
bringing about the radical land Reforms 
will remain only a distant dream. First 
thing is that you fixed the ceilinq at 262 
units and thereby you can make the ceiling 
in a year or two. Apart from this, you have 
kept other items, like tea, coffee, rubber 

. atc. out of the purview. Ceiling will mean 
that total agricultural land will be 5 hecta-
res.But you have not touched it so far in 
other States. 

(Engiish) 

"Exemption provided to religious, edu-
cational and charitable institutions etc." 

(Translation 1 

'M\atever watd property you have, 
whether it is in the name of God or Allah, 
they do not consume it. Everybody is 
aware of the issue df Ram Janmabhoomi 
and Sabri Masjid in U.P. Now it is the court 
which will decide it. For this reason. I do 
not want to say much about it. One thing 
that I would definitely 'ike to Aay is that 
there are thousands of temples and 
mosques which are lying deserted ilnd 
nobody cares for them. You may take the 
lesson ·from the dispute of Ram Janmab-
hoomi and Sabri Masjid and see that this 
type of dispute does not arise at any other 
place. Secondly. the Hindus. Muslims, 
Shiyas and Sunnis are fighting among 
themIeIves over the properties of temples 
and mosques - and a mumber of cases are 
pending in courts. You should also pay, 
attention towards this. Had you taken care 

of the properties of the temples ana 
mosques well in time, the question of Ram 
Janmabhoomi and Babri Masjid would not 
have arisen. If you do it even now. an issue 
like that of Ram Janmabhoomi and Babri 
Masjid will not arise ag~in. 

(English) 

SHRI AAJ KUMAR RAI (Ghosi): This IS 
irrelevant here. 

SHAt SYEO MASUDAL HOSSAIN 
Totally relevant, Sir 

SHAI RAJ KUMAR RAI . Not at atl 

(Translation) 

SHAI SYED MASUDAL HOSSAIN : 
Now I shall quote about financial assist-
ance from the Seventh Ptan. You give 
financial assistance to small farmers in 
every village I am quoting from Page No. 
25. 

[English) 

"\\'hile the Sixth Plan target for distribu-
tion of short-term loans for the country as 
a whole is likely to have been accomp-
lished. there have been wide regional dis-
parities. The eight States of Andhra 
Pradesh, Gujiirat, Haryana, Kera'a, M.P., 
Maharashtra, Punjab and Rajasthan 
account for 80 per cent of the total credit 
disbursed. " 

r Translation] 

As per the figures given at page p-46, the 
~ost of land per hectare is Rs. 718 in Ker-
ala, As 4 in Aaam, Rs. 1240 in West Bengal 
and As. 1225 in Bihar. This critiCism has 
figured in your Seventh Five Year Plan. 
Kindly remove this disparity. 

As regards irrigation, I would say that 
the report of one department does not 
compare well with that of other depart-
ment. As per the Annual Report of irriga-
tion. it has been stated at P.5 by the 
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Ministry of Watdr Resources that irrigation 
work of a total of 67.5 million hectares of 
land has been completed in major, 
medium and minoT irrigati6n projects in 
Sixth Plah. But. as per your Economic Sur-
vey Report, a total of 46.1 hectares of land 
has come under irrigation upto 198()..86. 
How do you explain this difference in the 
reports of two departments ? As per the 
report of your Ministry of Agriculture. 72 
per cent of land remains out of irrigation. 
You have admitted it. But despite water 
resources being available in plenty, if the 
land goes dry, how can you expect further 
increase in production ? 

It has been stated in your report on fertil-
isers that consumption of fertilisers per 
hectare is 50 kg. The total production of 
fertilisers is not being consumed. The only 
reason for this is that the prices of fertilis-
ers go on increasing with each day pass-
ing and you are also at the same time 
raising the price of insecticides Due to this 
the farmers are not able to purchase fertil-
isers and insecticides. 

Under Government's policy about the 
payment of minimum support price to 
fa~ers, the farmers are suffering the 
most. VVhenever a discussion takes place 
here everybody claims to be a farmer But 
little attention is being paid to pay min-
imum support price to the farmers. In 
1984--85 you had fixed the minimum sup-
port price of paddy at Rs. 137, in 1985-86 at 
Rs. 142 and in 1986-87 at Rs. 146. You have 
not so far declared the minimum support 
price for 1987-88. Support price of Jute 
was Rs. 195 in 1984-85, Rs. 215 in 1985-86. 
Rs. 225 in 1986-8; and Rs. 240 in 1987-88. 
The support price of sugar cane was only 
Rs. 14 in 1984-85, As. 16.50 in 1985-86, Rs. 
17 in 1986-87 and Rs 18 in 1987-88 You 
raise only one rupee or two rupees. But did 
you ever realise whether, by doing so. You 
are raising the price or reducing it ? 

The rate of inflation in 1986-87 was 6.5. 
Did you keep it in mind at the time of 
declaring support price ? You will have to 
consider whether the price would be 
increased or decreased as a result of Your 

increaSing the support price by a rupee or 
two. There is no use increasing the sup-
port price of foodgrains because the 
increased amount will be spent only on 
insecticides and pesticides. 

So far as the per capita consumption is 
concerned. the production of foodgrains 
has increased and has broken all time 
record There is an all time record of pro-
curement as well. We agree that the pro-
duction has increased, but how much has 
per capita availability increased? If people 
do not get sufficient food even after 
increase in the production, we can not 
accept the claim that there has been 
increase in the production. In 1985-86. the 
per capita availability of cereals was 418 59 
grams. The per caJ)ita availabifity ~f pulses 
was 61.69 grams and the total per capita 
availability was 480.1 grams. -In 1986-87 
the per capita availability decreased to 
478.1 grams from 480.1 grams. Similarly 
the per capita availability of edible oils in 
1981-82 was 4.9 kg which decreased t6 4 
kg in 1985-86. The per capita availability of 
sugar has increased. The per capita availa-
bility of cotton cloth waS' 15 meters in 
1~61 which has decreased to 14.8 
meters in 1985-86. Now' would like to ask 
whether the. per capita availability is 
increasing or decreasing? If you want. I 
can give you figures of availability of cof-
fee and other items. 

My next point is in regard to NREP. I 
would express my views about the assist-
ance which you give for fOodgrains. You 
provide wheat and rice but you also see 
that out of the total procurement, food! 
grains to the tune of 25.81 Lakh metric-
tonnes were destroyed in the godowns 
between 1982 and 1986. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE : (SHRI YOGENDRA 
MAKWANA) : But you say that there is no 
availability. Then how has it been des-
troyed ? 

SHRI SYEO MASUDAL HOSSAIN : It 
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was the result of your mismanagement. It 
is- due to your system that such a huge 
quantity of foodgrains is being destroyed 
in the godowns. 

(English] 

SHRLYOGENDRA MAKWANA: You are 
contradicting yourself. 

SHRI SYED MASUDAL HOSSAIN 
Your report is contradictory I am quoting 
your report. 

(Translation J 

You prDVided 13.34lakh metric tonnes of 
foodgrains in 1980-81. 2.33 lakh metric 
tonnes in 1981-82. 1.721akh metric tonnes 
in 1~-83. 1.471akh metric tonnes in 1~ 
84 and 1.71 lakh metric tonnes of food-
grains in 1984-~. These figures have been 
given in the report. In the report of Food 

- and Civil Supplies Department. you will 
find that the quantity that has been shown 
is very tess. Same is the case with the 
report of RIEGP. Now I would like to draw 
your.attention towards a letter. Some days 
back. the Minister of State in the Depart-
ment of Rural Development Shri Rama-
nand Yadav had given a letter to the State 
Government as well as to me in which it is 
written. 

(English) 

..... to involve an the M P. in DPDA pro-
gramme (Interruptions) 

r Trartslation) 

There is a committee in eyery district 
headquarters in my State where every M.P. 
is invited. Any M.P. can go there. There is a 
Panchayat - (Interruptions) 

(English1 

tam tatking of TCe Committee. You are 
one of the Members of the TCe Commit-

.. Hal ....... • 

tee You are one of the ex-officio Member 
of Zila Parishad and Panchayat Samiti. 

(Interruptions) 

MR DEPUTY SPEAKER . No interrup-
tions please I will not allow 

(Interruptions) ** 

[Translation] 

SHRI SYED MASUDAL HOSSAIN I 
would only say that you have given a letter 
about the DRDA programme. Inspite of the 
elected Member being there. you are aSk-
Ing to .ncluOe. 

I would request you that you should first 
ask the hon. Minister Shri Janardhana 
Poojary to call and consult M L.A. and M P 
of the district. At least you· can do this ... 

(Interruptions) 

[English~ 

MR. DEPUTY-SPEAKER' I can't allow 
this kind of discussion 

(Interruptions) ** 

MR. DEPUTY-SPEAKER' Nothing will 
go on record. , don't allow anything. 

(Interruptions)·· 

MR. DEPUTY-SPEAKER' Nothing will 
go on record. I will expunge all the remarks 
made by the hon. Members. Only Mr Syed 
Masudal Hossain's speech will be allowed. 

(Interruptions) 

MR. DEPUTY - SPEAKER: \ can'~ a\\ow 
you now. When the time comes. you can 
speak at that time. 

( Interruptions) 
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: Translation] 

SHRI SYEO MASUDAL HOSSAIN: Nc: 
vould like to dtaw your attention towards 

co-operatives. It is well known that co-
operative is a state subject and not a Cen-
tral Subject. But it is difficult for the State 
Government to act against the norms laid 
down by the Central Government. You 
have tonstituted itn apex body There are 
State Cooperative Banks under NABARD 
l1len comes District Central Cooperative 
3anks and' then comes Primary Credit 
Society .... 

(Interruptions) 

(English 1 

MR DEPUTY-SPEAKER' Without my 
permission nothing would go on record. I 
completely expunge whatever they have 
spoken without my permission. His speech 
alone will go on record. Nothing else will 
be on record. 

(Interruptions) '** 

MR. DEPUTY-SPEAKER: If tt.lere are 
wrong things, I will expunge them, don' 
worry. , will go through the record. If , 
allow like that every day the same fight wilt 
go. Howesn I function here? I cannot con-
duct the proceedings. I am very sorry. You 
go on shouting I this side and that side. 
YJhat is this? How can , go on? \Nhenever , 
say something, You cannot even listen. 

(Interruptions)·· 

[Translation 1 

SHRI SYEO MASUDAL HOSSA4N: Go-
operative is a state subject. by every C0-
operative Society has to follow the 
direction of that body which you have con-
stituted at the nat,ona' 'evet After Nee" 
comes State Co-operative Federation, 
then comes District \Nholesale Consumers 
CcH»perative Society and then comes 

Primary Co-operative Society. Similarly, 
there are NCDC and NCUI. All these are 
apex bodies and other societies are follow-
ing these bodies. The State Government 
has no control over them. It has been given 
in the 26th report of the Public Accounts 
Committee. 
(Engli.~h] 

The 28th Report of the Public Accounts 
Committee on institutions says: 

liThe Committee understand that in cer-
tain States the National Co-operative 
Development Corporation have been 
releasing grants direct· to State C0-
operative banks without involving the con ... 
cerned State Government. II 

[Translation J 

You had issued 193 licences in 1983-84 
for setting up spinning mills under NCDC. 
but only 82 mills could be installed upto 
1985. As many as 216 licences were issued 
for Co-operat;ve sugar mills in 1983-84 but 
only 165 mills could be installed upto 1985. 
You have got as many as 685 co-operati\4e 
rice mills out of which-

(English 1 

-184 were no' longer working and 113 
were running at a loss. 

I Translation) 

This is a report of 1985. This isa report of 
the Public Accounts Committee. 

[English] 

MR. DEPUTY-SPEAKER: You address 
the Chair. 

SHRI SYEO MASUOAL HOSSAIN: But 
he \s asking some questions. 

MR. DEPUTY-SPEAKER: No, no you 
can't address him. If you address like that. 
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ne will put questions. You address the 
Chair. 

[Translation] 

SHRI SYED MASUDAL HOSSAIN: The 
State Government can not know how 
much fund you release and to whom. They 
spend this fund at their own will. What I 
have to say is that they have to act upon 
directions of the apex body \NtIat is your 
opinion about the workers working there? 
The condition of all these employees is 
bad. 

[English] 

Out of 91,000 only eo,ooo have their full 
time salaried Secretaries. 

[Translation) 

I would also like to say that a High Power 
Committee was constituted in 1983 in 
accordance with the· directions of the 
NABARD. This High Power Committee 
was constituted to look into the salary 
structure of employees of the apex society. 
But nobody knows the fate of the report of 
this Committee. You should try to present 
that report before the House at the earliest 
and give uniform pay scales to the 
employees of the societies. The so~11ed 
co-operaters do not lose anything if the 
society is wound up. It is only the 
employees who suffer as a result thereof 
because they are thrown out of 
employment. 

With these words, I oppose these 
demands. 

(English 1 

SHRI SOMNATH RATH (Asks): Mr. 
~ Deputy-Speaker, Sir, I would like to sup-
port the Demands for Grants of the Minis-
try of Agricu'ture. 'ndia has made most 
rapid progress in food front among the 
entire developing world. Food for work 
programme which we have undertaken 

has become meaningful because of sur-
plus food position reaching the weaker 
sections of the society. India has donated 
one lakh tonnes of wheat to Ethiopia. To 
keep pace with the fast increasing popula-
tion, top priority is gi~n to agriculture. 
Besides this, attention is paid to irrigation, 
other inputs like fertilizers, extending of 
credit in time, pesticides, scientific way of 
water management etc. What is needed is 
best seeds which should be given to the 
cultivators in time. We shoufd now pro-
duce indigenous, breeder seeds, founda-
tion seeds. high yielding seeds and 
certified seeds. That is what is necessary. 

About the minimum support price, you 
will be surprised to know that while 
increase in the minimum support price in 
other commodities since 1982-83 has gone 
to the extent of 30%, the increase in the 
overall minimum support price in the agri-
cultural commodities allowed by the 
Govemment was only 10% of 19%. Unfor-
tunately. the general view is that in the 
interest of overall economy of the country. 
the price of foodgrains should be kept low. 
Sir, unlike India, in advanced countries, the 
poSition is just oPPOsite. Industries in 
those countries are called upon to bear a 
part of the burden of guaranteeing reaso-
nable prices for the farmers. The same 
prinCipal may be followed here also. 

taming to land C?eiling which is fixed in 
1972. it has not been fully implemented in 
all the States. The crop insurance scheme 
is -a welcome measure. But now it is only 
restricted to farmers who take loans from 
banks and co-operative credit institutions. 
In fact, it is an insurance scheme for the 
return of loan. It must be extended to all the 
fanners In this connection. I would like to 
invite the attention of the hon. Minister, 
through you, that NABARD is not giving 
any credit facilities to Orissa though some 
co-operative societies are scheme-wise 
eligible. The result is, farmers are not get-
ting loans and thus they are deprived of the 
subsidy and the production is bound to fall 
down. I request the hon. Minister, through 
you, to take specific measures so that the 
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farmers of Orissa get the benefit of this 
credit facilities. 

If you come to sugarcane, as you know, 
we have to spend a huge amount of foreign 
exchange earnings for importing sugar 
The consumption of sugar for this year is 
likely to be of the order of 86lakh to 871akh 
tonnes. But it is feared that production may 
not be more than 70 lakh tonnes as against 
the original estimate of 76 lakh tonnes. In 
1981-82 the sugar mills produced 84 lakh 
tonnes of sugar. This shows that the sugar 
mills have the capacity to produce 84lakh 
tonnes or more of sugar during a year 
'NIlat is the reason? Why are not the sugar 
mill producing to the maximum capacity? 
VYhy are we importing sugar? The reason 
is tha~ the support price is fixed at Rs. 17 
per quintal of cane. That should be 
enhanced and the sugarcane growers 
should be given remunerative price so that 
we will be self-sufficient is sUQar. 

Coming to the Commission of Agricultu-
ral Costs and prices, the Ministry has taken 
three Members from the farmers but they 
are not whole-time Members. They are 
part-time. They should work like other 
Members in this Agriculutral Costs and Pri-
ces Commission. 

Coming to fertiliser, the effort is made 
for new factories to increase the domestic 
production. The subsidy paid during the 
Budget of 198&-87 and of 1987-88 for indi-
genous and imported fertiliser is: 

Indigenous 1988-87 Ra. 17.00 ero,. 
1987-88 Rs. 1750 erores 

Imported 198&-87 As. 193 erorea. 
1987-88 Ra. 180 erores. 

In India, .there is no internal production 
of potassiC fertiliser and for these fertilis-
ers, we entirely depend on imports. Steps 
should be taken to see how best we can 
have production of this potassic fertiliser in 
our country. If the cost of production of 
ferttUaera is not likely to come down, the 
only other remedy to reduce the subsidy 
would be to Increaae the sale price of the 
fertlliaer to the great dlsadvat1tage of the 
cumvatora. 

As regards the foodgrains and distribu-
tion, according to the Budget paper, the 

Government expects to produce during 
1987-88, the following quantity of wheat 
and rice: 

Wheat 110 lakh tannes. 
Rice 92.87 lakh tonnes. 

The subsidy involved in distribution of 
foodgrains from Central stock is stated to 
be Rs. 78.76 per quintal and the total su~ 
sidy during the year is expected to be As. 
2,cxxfcrores. So, how best the subsidy can 
be reduced, it is for the Government to see 
and visualise. 

During the last 35 years. per capita 
income of persons enagaged in cultivation 
has not increased though 701M. of popula-
tion are engaged in cultivation. In 1951. 
foodgrain consumption per head was 
181.(1) kg. Now it is only increased to Rs. 
185.18 kg. The percentage of cultivators 
with less than hectare, that is nominal culti-
Vators~ is 56.5. You will see now those nom-
inal cultivators have been reduced to 
agricultural workers, and the population of 
lNOrkers has gone up. During 1~61. the 
percentage of agricultural workers was 
22.9. In 1971, It has gone up to 30.1. In 
1981, it is 38.3. This is the reason why in 
villages the per capita income has fallen 
and our small farmers that is marginal 
farmers are reduced to nominal fanners. 
Nominal farmers are reduced to labourers. 
The Green Revolution has succeeded in 
lOme regions. In the last 35 years, food-
grain production has increased three 
times. But production of Paddy remains 
atagnant between 40 to 41 per cent. Wheat 
production has, of course, increased from 
11 per cent to 30.3 per cent. The produc-
tion of gram has been reduced. Oil-seeds 
production remains practically stagnant. 
Production of oil-seed is stagnant 
between 100 lakh tonnes to 130 lakh 
tDnnes with the result we have to spend 
huge amount of fOreign exchange to 
Import ediblEt on. Between 1979-11) and 
1985-86 period, production has increased 
by four crores and eight 'alch tonnes and 
three-fourth of the increase is only from 
the five States-Punjab, Haryana. Andhra 
Pradesh. U.P. and M.P. But in Orissa. 
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Bihar, Assam, Ylest Bengal and in other 
States there is no improvement in the pro-
duction. Because of increased population, 
certainly the per capital income of these 
States in the rural areas must have come 
down. It is a matter of surprise that before 
1851, the agricultural production in these 
regions was the highest. But after the 
Green Revolution. it has come down 
Once the region which was very ve'¥ pros-
perous now has been reduced. In this con-
nection. I would only submit to you that 
the Reserve Bank has appointed a Com-
mittee and Mr. Sen has given the report 
wherein it has been stated that in all these 
regions. the Eastern Hill States, seeds, fer-
tilizers. pumpsets. lift-irrigation system, 
Drainage. water Management, Stores, 
Marketing facilities are to be provided and 
I hope the Government will implement the 
Sen Committee's recommendations to 
assist the South Eastern States which 
were once very prosperous before 1951 
and after the Green Revolution have come 
down. 

Cdrning to the State of Orissa. I would 
say that the Ganjam District is an agricul-
tural distrid. But there is no agricultural 
college. So, the ICAR should come in big 
way and establish an agricultural college 
there. The Government of India has given 
a KVK centre for the Ganjam District at 
Bhanjanagar. But though several years 
have passed. I do not know why it is not 
functioning. When it will start function-
ing? These are the Krishi Vikas 
Kendras .... 

lHE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULUTRE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI YOGENDRA 
MAKWANA): H is called Krishi Vigyan 
KendraI ... 

StlRI SOMNATH RATH: Thank you for 
.. ~. Or, we can call it Krishi 
VJmwI KendraI. These Ka1dras are 
meant to educate the cutWators and 
me.nt to II .... the production. But if 

one KVK Centre which is meant to be com-
pleted within two years. if It takes seven 
ya.,s, then what is the use of having this 
C»ntre? So, the ICAR should take stem 
steps to see that all KVK Centres existing 
in Orissa should function property for giv-
Ing the proper instructions etc. to the culti-
vators for which it is meant. 

Sir. the Government has introduced in 
some States including Orissa the Grow 
more Rice programme. The nominal and 
marginal cultivators are not supplied with 
fertilizers in small packets of 2 Kgs or 3 
kgs. They are given the packets containing 
40-50 kgs and to be distributed among 
themselves. So, they are not able to pur-
chase and take advantage of the scheme 
Another matter is the Banks, the Apex 
Marketing Societies are not allowing the 
subsidy to go to the farmers. They mis-
utilise it and exploits the cultivators and 
utilise the subsidy to the loss sustained by 
them otherwise. Similarly, the agricultural 
implements like crow-bars spectes should 
be supplied to them It was functioning 
well in Orissa at the beginning but now the 
scheme is not functioning with proper 
perspective. I would request the hone Min-
ister to send a Committee to see how best 
it can function now. 

(Translation) 

SHRI JUJHAR SINGH (Jhalawar): Mr. 
Deputy-Speaker. Sir. I rise to express my 
views while supporting the demands of the 
Ministry of Agriculture. The department of 
Agriculture is the most important depart-
ment. The country gets 40 per cent income 
from the agricultural sector. Therefore. we 
will haVe to be careful about its develop-
ment. I would speak only on some specific 
points. It is a fact that our agricultural 
department has made progress during the 
past three decades. The country which 
was in deficit in the matter of foodgrains 
three decades ago is now in a position to 
produce surplus foodgrains. At present, 
we have huge store 01 foodgrains and we 
are in a position to export to other coun-

. tries. I would like to congratulate the 
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Scientists and employees of the depart-
ment of Agriculture for this achievement 
The work they have done in different fields 
is commendabte. It is a fact that a lot of 
imp~ovement has been brought about in 
the situation during the last 30 years, but if 
we comoare our production with that of 
other countries, we find that a lot still 
remains to be done in our country In this 
connection, I would like to give some fig-
ures The production of wheat in I reland is 
7291 kg. per hectare, in Denmark it is 7095 
kg. per hectare, in Netherland it is 6770 kg 
per hectare and against this the produc-
tion is 1148 kg. per hectare in India which 
comes to nearly less than one fhird of the 
production. So, with all our achievements 
in the field of production, we are lagging 
far behind other countries in this respect 
The Department of Agriculture should 
devise ways an~ means to increase our 
production. Similarly, I would like to give 
figures of rice. The production of rice IS 
6235 kg. per hectare in South Korea, 6187 
kg. per hectare in North Korea, 6235 kg 
per hectare in Japan and it is 2025 kg. per 
hectare in India This is the position In 

regard to the production of wheat and rice 
which are our main crops Therft is scope 
for increase of production in other areas as 
well The Government should look into it 

Another thing to which I would likp to 
draw the attentIon of the hon MInister is 
that our production has remained by and 
large static for the last four years As 
against the target of 160 million tonnes in 
1986-87. we would be able to produce 150 
to 151 million tonnes These figures have 
not changed for the last four years This IS 

also a moot point We could not achieve 
our fixed targets owing to a number of 
factors such as the monsoon being not 
steady These factors affect the produc-
tion. However, it is true that we have not 
increased the production per hectare ;n 
the desired proportion We are faced With 
a challenge as to how to achieve the target 
of production of 180 million tonnes that we 
have fixed for the Seventh Five year Plan 
within the limited period In this connec-
tion. I would like to draw the ~ttention of 
the House to the fact that at present 75 ppr 

cent of our population is engaged in agri-
culture Even at the time of our independ-
ence, 75 per cent of our total population 
was engaged in agriculture but at that time 
their number was 25 crore because at that 
time our population was less But now the 
number of persons who are dependent on 
agriculture has risen to 53 crores This is 
also nearly 75 per cent of our present total 
population This percentage has not 
declined since independence Viewing it 
from another angle, we find that the popu-
lation has increased by 28 crbre more The 
number of persons dependent on agricul-
ture has doubled since then and there has 
been no difference in the percentage in 
any way. I would like to know from the 
hon. Minister through you the percentage 
in which you want to maintain the agricul-
tural population in the country Do you 
want to make development by having 
heavy population dependent on agricul-
ture and how long will you be able to sus-
tain this situation? I would like to give the 
figures of the U.S A and Canada to show 
you the vast fluctuations that took place 
there in the percentage of the population 
dependent on agriculture 

In the USA , 3 7 per cent of the popula-
tion was dependent on agriculture in 1970. 
in 1975 this percentage was reduced to 2 8 
and in 1980 it further dwindled to 2 10 In 
1982 it came down to 2 per cent and in 
1983. it further declined to 1.9 Similarly an 
Canada, where 8.2 percent of the popula-
tion was dependent on agriculture in 1970 
their percentage was reduced to 6.5 in 
1975. It further came down to 5 7 in 1980. 
4.6 in 1982 and to only 4.3 percent in 1983 
I have with me the figures of seven other 
:ountries which I can quote, if you desire I 
would like to tell about the Russia that thE' 
percentage of people engaged in agricul-
ture there was 25.7 in 1970 It came down 
to 25.5 in 1975. 16.4 in 1980. 15 1 in 1983 
and now it is only 14.9 per cent 

My purpose to submit these statistics' 
before you is to show that in the developed 
countries. the percentage of population 
depending on agriculture gradually 
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declined as their economic development 
took place. It js a yardstick of the progress 
of any country that the population 
engaged in agriculutre is gradually 
diverted to other fields such as industries 
etc. I do not think any progress is possible 
with such a large population depending on 
agriculture alone. I would like to know the 
policy of our Government in this regard 
.xt the percentage of population that 
wants to sustain on agricultures so that we 
may become self-reliant in food produc-
tion and be able to divert out population 
towards other fields also. We have not yet 
made sufficient efforts in this direction. 
Not only this, we also could not divert our 
substantial population towards the allied 
subjects of agriculutre, namely dairy. poul-
try, orchards, gardening etc. However, I 
agree that some efforts have been made to 
divert the people towards dairy, as a result 
of which our milk production has also 
gone up. I am fully confident that the target 
of 51 million tonnes which has been fixed 
for the Seventh Five Year Plan will be 
achieved but in terms of population we 
could not divert our population towards 
dairy industry. 

(EngUsh) 

MR. DEPUTY-SPEAKER· Everyone is 
given only maximum of 10 minutes Now 
you have taken 8 minutes Try to be brief 

SHRI JUJHAR SINGH' I have just taken 
5 minutes. I have not even started. 

(Translation 1 

I have just sta1ed my speech. 

-MR. DEPUTY-SPEAKER: There are so 
..... speakers. Agriculture is an impor-
... eubject. Every one wants to partici-
~~that. 
, _ _ 'tlGIII 

tHBI JUJHARSINGH: I have 80 many 

things to say. I was saying that so long as 
we do not fix target about the population to 
be sustained on agriculture, our economic 
growth is not possible. Whenever there is 
increase in population, you apply the same 
formula of reducing the ceiling on agricul-
tural land. Why don't you think of diverting 
the population to other fields? Why do you 
create uncertainty in the minds of cultiva-
tors time and again by engaging more and 
more people in agriculture only? They 
have increased food production by dint of 
their hard work and are still endeavouring 
to increase it further but after every two or 
four or five years you come out with a new 
formula that the ceiling on agricultural 
land be reduced It is not proper and 
practical. 

Mr. Deputy-Speaker, Sir, I would also 
like to say a few words about the land ceil-
ing. The villagers engaged in agricultural 
sector are very backward compared to the 
people living in urban areas and there is 
great imbalance between the two Agricul-
turallabourers get daily wage from As. 9.50 
to Rs. 14/- only because our farmers are 
not in a position to ,pay more wages to 
them whereas on the other hand an indus-
trial labour earns upto Rs. 2000 per month 
which is not the earning of even a big culti-
vator in the rural area. You should take due 
note of this disparity. You think only one 
thing that by reducing the ceiling on agri-
cultural land you would be able to provide 
employment to a big chunk of our popula-
tion. They will no doubt get employment 
but it will mean a great setback to our agri-
culture and the employment that they 
would get would only be an eye-wash 
because you yourse'f have admitted in 
your report that you could not increase the 
per capita production of small and margi-
nal farmers It establishes that you cannot 
increase agricultural production if land is 
divided to small fragments and it is the 
main reason why the agricultural prodUc-
tion of our country has been stagnating for 
the last four years 

Sir, now I would again refer to the ceiling 
on agricultural land. t come from Rajas-
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than State which is second biggest State in 
terms of geographical area. Irrigation facil-
ity has been considerably increased there. 
The number of 4abourers in our State is 
Ffuite less as compared to other States. 

13.28 In. 

[SHRI SOMNATH RATH in the Chair] 

Mr. Chairman, I was talking about land 
ceiling. The land ceiling was first mtra-
duced in 1966 in Rajasthan and the ceiling 
was imposed on the land giving a yield of 
200 maunds. First of all I would say that 
there is no such ceiling on production in 
any other State except Rajasthan. Why has 
such a ceiling been imposed in Rajasthan? 
can a family be properly sustained on a 
production of 200 maunds? During the last 
20 years, our farmers worked hard and 
increased their production beyond 200 
maunds, bu~ now you again want to des-
tabilise them by imposing new formulas of 
Ceiling on them. Mr. Chairman, Sir, ~ajas
than is the only State which has a vast 
agricultural land and has less labour popu-
lation as compared to other States. ~In this 
regard, I would like to sub,,!it some statis-
tics before you. The agricultural labourers 
in Andhra Pradesh are 52.90 per cent, in 
Bihar 44.9 per cent. in Kamataka 41.17 per 
cent. in Kerala 61.61 per cent and in Rajas-
than 10.63 per cent whereas we have a vast 
agricultural land. Now Rajasthan canal is 
also being constructed there and the 
labour population ;s decreasing In spite of 
these facts you apply one policy in all the 
States which is not practical. Therefore, I 
would like to state that it is not proper to 
apply a land-ceiling policy on all the States 
without examining the demand. if any. 
received from any of the States I therefore. 
request you to kindly lay down a policy 
regarding land ceiling keeping in view the 
position and realitieSof the ind;vid-ual State 
making such demand. One policy regard-
ing land ceiling should not 'be applied in all 
the States as it would cause resentment 
among the people and that is also not 
practicable. 

I also would like to say that soil erosion 

and water-logging are the reasons for 
which our production has not been 
increasing for the last few years. Both 
these problems are very acute in our area 
There has been heavy rainfall in my area 
but the land. use policy of the Government 
is also not sound as a result of which the 
rate of soil erosion has increased and pro-
duction is continuously declining. I there-
fore, would like to say that the Government 
should pay more attention to soil erosion, 
water. logging and land-use policy so that 
agricultural production does not fall. 

You are not giving me time. Therefore, 
with these words I conclude and thank you 
and support the Demands for Grants of the 
Ministry of Agriculture 

(Englishj 

SHRI VAKKOM PURUSHOTHAMAN 
(Alleppey): Sir, I support the dem~nds 
for grants under the control of Ministry of 
Agnculture Sir, any Indian can be proud of 
the achievements we have during the last 
40 years in the field of agficul\ure after 
independence A.s far as the food produc-
tion is concerned, we ha~ not only 
become self-sufficient but we are export-
ing it to the other foreign countries. includ-
ing the Soviet Russia Sir, still there is a 
long way to go More than 2/3 of the culti-
vated area in this big country is, even now, 
dependent on undependable rain-fall. Sir, 
we have to provide assured irrigation facili-
ties to all the farmers in the country. 

Sir. in my limited time I do not want to 
enter into the broad and whole aspects of 
agriculture or in the overall picture of agri-
culture of this country. , would prefer to 
concentrate on certain buming problems 
of my State alone. Sir. in Kerala we were 
having very good rain, twice a year, and 
our agricultural operations were t'Q8inay 
dependent pn rain water But, now in my 
State the rain is most undependable. Sir 
the Ecologists say that it is due to the defo-
restation in a large scale. But. anyway we 
are having wry often either drought or 
flood which destroy the entire cultivation. 
Now. Sir, in Kerala we are facing a vary 
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serious drought situation. Most of the agri-
cultural crops are completely or partly des-
troyed. There is a vast damage in paddy. 
bananas. vegetables. pepper. cardamum, 
rubber. etc. almost all crops Sir. in many 
places the leaves of the coconut trees are 
completely dried and the tender nt Jts are 
falling or dropping. For the next 3 years we 
cannot expect any income from these 
coconut trees. 

Sir, in my constituency alone, due to this 
drought. there is a damage of about 20 
crares. Sir. there is no drinking water in the 
Stateexcept in certain cities where there is 
some efficient water supplying scheme is 
working Sir, the State Government have 
estimated the total damage in the agricul-
tural sector alone as Rs 595 90 crores 
They have given a representation to the 
30vemment for special assistance for 
doing the relief works in which they have 
asked for an assistance of Rs 281 64 
crores 

Sir, immediate assistance has to ~ 
given to the State of Kerala for meeting thiS 
very serious situation of drought on a war-
footing. 

Though Kerala is a small State. we have 
got about 44 rivers. In fact, in this respect. 
ours is a blessed State. But unfortunately. 
the entire water of these rivers flows into 
the sea. Hence urgent steps have to be 
taken to construct check-dams on these 
rivers. so that we can store this water and 
use it during drought season The State 
Government have prepared a scheme for 
the construction of about 565 che<;k-dams 
in our State at a total cost of Rs 27 50 
crores. My humble prayer is that the 
Government must immediately take steps 
to give sufficient help for constructing 
these check-dams on the rivers. I very well 
understand the difficutties of the State and 
Central Government in giving assistance 
tor :these natural calamities. especially 
..... these natural calamities have = an a\'-"'ndia phenOmenon 'n the 

Report for the year 198E).87. it is 

reported that about 1661 lakhs of human 
population and 9'15 fakhs of cattlE» popula-
tion have been affected as a result of 
drought There was drought in almost all 
the States. So. this is a very serious 
situation. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI YOGENDRA 
MAKWANA) : The figures with regard to 
the affected persons relate not only to 
drought but to all calamities 

SHRI VAKKOM PURUSHOTHAMAN . 
Anyway. I request the Government to con-
sider our case kindly and favourably and 
find out some funds to help us in a big way 
to meet this very serious situation in our 
State. 

Peopleof Kerala are rice eaters and so 
paddy is the most important crop in the 
State But due to high wages and high cost 
of other inputs. paddy is not a profitable 
crop for cultivation in our State Farmers 
are converting paddy fi~lds to grow other 
cash crops where labour component is 
very little 

SHRI P. KOLANDAIVELU (Gobichetti-
palayam) : Some people are converting the 
paddy fields into house sites a'so. 

SHRr VAKKOM PURUSHOTHAMAN : 
Yes. All this will ultimately affect the 
emptoyment opportunities of the agricul-
tural workers. Even now there is resistance 
from that section in this regard: So. my 
humble request is that some "teChanisln 
has to be evolved by which the cost of 
cultivation of paddy can be reduced c0n-
siderably or some grant or assistance in 
any form, must be given to paddy cultiva-
tors in our State so that they are in a posi-
tion to retain the paddy fields as they are. 

Sir, Kuttanad is the granary of my State. 
It is situated in my constituency Alleppey. 
Here, the entire area of about two lakh 
acres of paddy fields's be\ow the sea levet. 
It requires constant or ~nUOUl pum~ 
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ing of the water from paddy fields during 
the entire period of cuttivation, due to 
which, the cost of cultivation is very much 
on a higher sMJe. The State Government 
has constituted the Kerals Land Develop-
ment Corporation mainly to construct 
strong and permanent bunds .n Kuttanad 
so that the floods can be arrested to some 
extent. The stipulated condition at that 
time was that the cost of these bunds 
would be repaid by the farmers in easy 
instalments. But due to the high cost of 
cultivation and due to unexpected 
droughts and floods, the farmers are not in 
a position to repay the moneys. So my 
submission is that the Government must 
study the specialities or peculiarities of this 
Kuttanad paddy field. The bad debts of 
these fanners should be written off. I know 
that this Land Development Corporation is 
under the State Government, but the state 
Govenrtent have no money for them. So 
my request is that the Central Government 
must give sufficient assistance to the Ker-
ala Government in this regard. 

Coconut is the main cultivation of most 
of the people in Kerala. The name of our 
State - Kerala - itself derives from the coco-
nut tree. In Malayalam, for coconut, we call 
Nalikeram. For the coconut tree. we call it 
Karam or Karavruksham. So. the name 
Kerala means Land of Karam. It is a poor-
man's cultivation also. After the successful 
implementation of the land reforms, even 
the beneficiaries of Adagudi or Adagudi 
tenant, who got some 10 cents of land as 
per the benefit of land reforms is having 
more than ten coconut trees in his bit of 
land. The coconut cultivators are not as 
vociferous or as vocal or influential as the 
big planters - rubber planters or coffee 
planters or tea planters - are. The Govern-
ment is doing lot of things to help them but 
not these poor coconut growers. A fall in 
the price of coconut means that the entire 
economy of the State is very badly 
affected. So we must assure the coconut 
growers a remunerative price without 
much fluctuation. "is also a longstanding 
demand of the people and the Govemment 
of Kerala that no coconut oil should be 
imported. Import of coconut oil should be 

completely banned. The coconut must be 
declared as an oilseed. 

For the development of coconut cultiva-
tion, the Government of India haveconsti-
tuted a Coconut Board. f was a'so partly 
responsible for the formation of the Coco-
nut Board, because when I was the Minis-
ter in-charge of Agriculture. I took the 
initiative, through Government machinery 
as well as through Party machinery, in 
compelling the Govemment of India for 
the constitution at this Coconut Board. But 
now, unfortunat~y, it is in a very bad 
shape. It has no powers. Wtrv, Sir? Why, 
the powers enjoyed by the other commod-
ity Boards. say for example, Rubber Board, 
Tea Board, Coffee Board, etc. are not 
given to this Coconut Board ? The other 
Boards have got so many powers, but this 
Board which was set up to help the poor 
cultivators, is not given sufficient powers. 
The Coconut Board has given a represen-
tation to the hon. Minister Mr. Dhillonji 
requesting him that this Board should also 
be treated at par with the other commodity 
Boards. The same powers must be given to 
all the Boards. 

Before concluding, I wish to say one 
more thing. The two sectors in Kera'a, 
where there is enough scope for develop-
ment in a big way. is tourism and fisheries. 

With regard to fisheries, I know the 
developments which were taken place dur-
ing the last 30 or 35 Years, after independ-
ence. Our production in marine and inland 
fishing has increased by four times. But 
our exports has increased by '\ 00 "mes 
during the last 25 years. The export of fish 
in 1960-61 was of the order of As. 3.92 
crores. But in 198.'i-86, it went upto As. 398 
crores. The major portion of these valuable 
foreign exchange which is earned from 
this source. is coming from Karata. There 
is enough scope for development and 
export of this fish from my State. even now 
We have got a long coastal belt. of about 
eoo Kms. Throughout this entire length 
,. have got backwaters also. Inland water 
fishing has not developed in my S1ate so 
far. Kerala being a State where there is a lot 
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of unemployment, and where virgin land is
not available for fresh cultivation. this
inland water fishery is one sector where we
can create a lot of employment. and pro-
vide income to the small and marginal
ta-mers. For that. fish development agen-
cies should be formed throughout thr-
State and supply of fish seed of exotic
varieties is also an important aspect for the
development of inland water fisheries.

In the very long coastal areas of Kerala.
there is much scope for exploiting marine
fishery potential I understand that we now
have got about 96deep sea fishing vessels
in our country: and 63 are under construc-
tion. My request is that a due share at least.
if not more. may be given to the Kerala
state for developing our fisheries.

Though there are so many other prob-
lems in my State. because there is no time.
I am not entering Into those details. I once
again support the Demands for Grants of
the Ministry of Agriculture

Thank you.

(Translation J

r

SHRI RAM BAHADUR SINGH (Chapra)
Mr. Chairman. Sir, all the Members.
whether from ruling party. or the opposi-
tion agree that rural economy can
improve only when we develop our agricul-
ture and so long as rural economy is not
improved the development of the country
is not possible India is a country of vil-
lages. About 80 per cent of our population
lives in villages but nothing is done to
improve rural economy Under seventh
five year Plan. 19.1per cent of total capital
investment hASbeen earmarked for agri-
culture And its allied fields It means that
only 19 1per cent of the total capital invest-
ment has been allocated for 80 per cent
population which I think is not suHicient It
is not a new thing. The exploitation of the
farmers has been continuing since long in
our country and there are so many instan-
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ces of it. For instance, we can take the case
of support price of agricultural products
The support price of wheat has been fixed
at Rs. 166 per quintal which is only 2 18
times of the support price of 1970-71 but
during this period the prices of non-
agricultural products have increased four-
fold. In 1971, if a farmer had to sell one
quintal wheat to meet his certain require-
ments. today he has to sell two quintal
wheat to meet the same requirements. In
this way the income of the farmer is going
down day by day
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[SHRI ZAINUL BASHER in the Chair)

In 1970-71 the contribution of agricul-
ture to national income was 47.4. Per cent
which was reduced to 30.8 per cent in
1985-86. It means that the purchasing
power and income of persons are going
down day by day. Not only this, the gap
between the income of the people
engaged in agriculture and that of those
engaged in non-agricultural fields hasalso
widened. According to survey conducted
in this regard in 1985-86,the income in the
field of agriculture in 1985-86 was Rs.
60.721 crore and the number of farmers
was 16.2 crore. The annual income of a
farmer was Rs. 3748. And iust contrary to
that the income in the non-agricultural
field in 1976-77was Rs. 26,069crore- and
the per capita income of the people
engaged in this field was four times more
than those engaged in agriculture. Shri
K.B. Jindal haswritten a detailed article on
March 24, 1987in which he has stated that
annual expenditure on a minister in Uttar
Pradesh is Rs 2,67,900 Today the income
of people engaged in non-agricultural
field is four-fold ascompared to the people
engaged in agriculture and the income of a
Minister is seventy times. In view of these
facts the people are leaving agricultural
sector and those who are still engaged in it
are doinq so under duress because they
have no other alternative.

Besides farmer's exploitation, land is
also being exploited. We can produce
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more on our land but we are not doing so. 
You will say that our production has 
increased. I also 'tgree that our production 
has increased but it has not increased to 
the desired extent. The increase in the pro-
duction in our country is only on 15 per 
cent agricultural land, particularly in Pun-
jab, Haryana. Westem Uttar Pradesh and 
some other areas and rest of the land is not 
being fulfy utilised. There is no one to take 
care of that land. As per the report of ICAR, 
the most important thing for agriculture is 
irrigation. If irrigation facility is provided 
our production can increase from 50 per 
cent to 100 per cent According to a sur-
vey. only 30.5 lakh hectares of land has 
been brought under irrigation and for the 
rest of the land. we depend on the rain-
god. If adequate rainfall is there, the crop is 
good. otherwise farmer suffers a huge 
loss. Even after «> years of independence. 
we still have to depend on rainfall to irri-
gate our land and still we claim that we 
have made progress in agriculture. There 
seems to be a wide difference between the 
words and deeds of the Government. , 

You have exploited the agriculture sec-
tor because neither fertilisers. seeds and 
water have been provided to the farmers in 
time nor land ceiling has been imposed. At 
the time of Independence. the slogan was 
that the land belongs to the tiller. but that 
slogan had not been given practical shape 
till now. Though Act has been passed. it 
has not been implemented. There are 
about 10,000 farmers in Bihar who have 
one thousand to two thousand acres of 
land. There are about 5,000 math-Mandirs 
in Bihar who have 100 acres to 10,000 
acres of land. Similarly, the sugar mills I 
also have vast lands. About 10 to 15 thou-
sands of court cases regarding land dis-
putes have been pending tor the last 15 
years. You might have heard about the 
murders being committed in Bihar f!N8ry 
day. Last year. the number of murders 
committed In Bihar was four times that in 
Punjab and the main cause of these kil-
lings (Bland dispute. Now-a-days a strug-
gle is going on between the rich and the 
poor over the land whenever any one gets 

chance he kills his opponent. So, if you 
want to restore peace in the country, the 
land Ceiling Act should be implemented 
as early as possible. 

14.00 In. 

One thing I would like to say about 
forest. About 67 lakh hectares of land is in 
possession of forest department, out of 
which about 30 lakh hectares of land is 
covered by the forests and rest of the land 
is lying unused. When the trees are felled. 
new trees should be planted in their place, 
but it ;s not done and trees are planted at 
some other places. I am not opposed to 
trees being planted at other places but 
these must also be planted at places from 
where these have been cut. The real mean-
ing of forest is to have all kinds of trees but 
now-a-days. there is a sort of competition 
allover the country to plant eucalyptus 
trees because it grows to its full length 
within a comparatively short period. and 
gives more profit. But it does not serve the 
purpose of forest because a forest must 
have mixed plants. The Han. Prime Minis-
ter in his Budget speech said that if tax was 
imposed on wooden articles. that would 
be helpful to protect our forests and that is 
why tax has been imposed on wooden arti-
cles but the tax on plywood is too much 
which I think is not proper. To increase 
consumption of plywood. it is necessary to 
reduce tax on it so that people can use it 
for windows, doors and shutters in which 
costly wood is used. If the consumption of 
plywood is increased. that would help save 
the costly wood. 

In the end. I would like to say one thing 
about Panchayats. If you beJieve in decen-
tralisation of power. the Panchayats 
should also be given powers under the 
constitution on the lines of the division of 
power between the Central and the State 
Governments. 

When the Panchayats are given powers 
and made responsible, only then will they 
contribute to national development. Theae 
days the common man is not involved in 
national development. We may cry hoarse 
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for co-operation. But we will not get it 
unless power and responsibility are given 
to them. This would strengthen the unity 
of the country and the people will be emo-
tionally involved in the task of national 
development and reconstruction 

There are large scale irregularities in the 
funds released for RLEGP, NAEP and 
IRDP The funds are not used property and 
for right causes I dare say that the work 
done under NREP in my block area is neg-
ligible and if an enquiry is conducted you 
will find that only 25% of work has been 
done. The plight of my district is even 
more deplorable An amount of As 5 
crores out of the funds sanctioned for 
'986-87 under various heads is still fyi ng 
with the district collector but he does not 
have a scheme to use it. Therefore, I 
request that after allocating the funds the 
Government should monitor it so as to 
ensure that those funds are appropriately 
utilised and the people are benefited to the 
desired extent 

With these words, I oppose these 
Demands for Grants. 

SHRI SURENDRA PAL SINGH 
(Butandshahr) : Mr. Chirman, Sir, there is 
no doubt that our achievement in the field 
of agriculture is laudable and much has 
been said on it in course of discussion 
here. This ;s one side of the coin. I would 
like to draw the attention of the hon. Minis-
ter to the other side of the coin also, Le. our 
agricultural production has not increased 
to the desired extent during the past 8-9 
years. I have some figures for '97~1980. 
Our annual growth rate between 1970-
1980 was 1.90/0. This was far below the 
target. Almost the same situation con-
tinues even today Now the question is that 
if this continues what will happen. At pres-
ent, the situation ;s satisfactory. We have 
foodgrains and the buffer stock. At the 
moment, we do not have any problem. But 
we know that we would not be able to meet 
the future demand of foodgrains because 
our poputatlon is multiplying and the pur-

chasing power and the wages of the poor 
are increasing. 

Now the question before us is as to why 
our production is not increasing. I will say 
a few words about it because I cannot go 
into the details as the time is short. What is 
the reason that our production is not 
increasing according to the target ? Mr 
Chairman. Sir. there are three types of 
farmers in the country There are big lan-
downers, medium farmers and marginal 
farmers. The per acre yield of the big 
farmer has reached an optimum level and 
there is not much scope to increase it 
further, but the yield of small farmers is 
only one-third of that of big farmers The 
land Ceiling Act has been enforced in the 
country with a view to encouraging small 
farmers to produce more. But in reality, 
today. the production of small farmer is 
just one-third of that of the big farmer 

I can prove this by the statistics that I 
have I want to cite the example of Uttar 
Pradesh in this connection The per acre 
yield in our State is 16 qUintals whereas the 
per acre yield of the small farmer is 5 to 6 
quintals This IS because the small farmer 
has limited resources He does not have 
enough funds to invest There can be no 
production without investment. Every-
thing depends on what one invests The 
big farmers have ample resources They 
do not depend on the Government and 
they spend a lot on inputs " they do not 
get power or water they have the tube-
wells. By doing all this, they get optimum 
production 

The economic condition of the small 
farmer is pitiable. He is solely dependent 
on the Government or the co-operatives. 
He does not have adequate funds to buy 
inputs I would like to know from the hon. 
Minister whether he has any scheme by 
which these small farmers can increase 
their production. Kindly te" us 8S to how 
you can bring the per acre yield of 8 small 
farmer upto the level of a big farmer. If this 
can be done, It will be a big achievment 
indeed. f am sure that the per acre produc-
tion can increase upto 4()DA, within two or 
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three years, but it cannot happen because 
the Government will proVide soft loans to 
the small farmers and then ask them to 
repay. The produrement price is so low 
that the farmer is not in a position to repay 
the loan and also meet his requirements. I 
fail to understand how this problem can be 
solved. 

Mr. Chairman, Sir, I do not have suffi-
cient time to provide you all the figures. 
Everybody knows this fact that the cost of 
cultivating wheat on one acre of land 
comes to about Rs. 1450. Suppose on an 
average the yield per acre is 12 qun-ttals 
which is priced at Rs. 1944. Besides, he 
gets Rs. 250 to Rs. 300 by selling the 
fodder. The total income thus works out to 
be Rs. 2244 whereas the cost of produc-
tion is Rs 1424 This means that he earns a 
pfofft of Rs. 850 only and .fhat too only after 
a year's hard work. If a small farmer has , 
just two acres of land his annual income 
will work out to Rs. 1700 Even if he grows 
sugarcane on one acre he would earn Rs. 
1300 extra Thus his annual income comes 
to Rs. 3000 per year Thus he eams only 
Rs 250 per month. Hon. Minister, Sir, how 
can you expect a farmer who has an 
income of As. 250 only to pay back the 
toan, invest a bit on inputs. educate his 
children, feed them and provide them 
house and clothing and medical aid? I fail 
to understand how there can be prosper-
ity. There was time when through the land 
ceiling Act you had distributed this land. 
You did distribute the land but I feel unless 
these holdings are economic, the produc-
tion cannot increase. If you make all of 
them poor, this will not solve your prob-
lem. I mean to say that the time has come 
when we should review the land ceiling 
Act. The Hon. Prime Minister has made 
amendments in the economic policy. I feel 
that the Government should reconsider 
the policy regarding the ceiling of land. 
Efforts should be made to redefine the 
word 'ceiling' because it should never 
mean fraQmentatiqn of holdings 
as it would result in low production. If 
you want to maintain the status quo 
, do not have any objection. But a way 

should be found out so that the pro-
duction of the small farmer also in-
creases. It should reach the level of big 
farmer. I think that only then this scheme 
can succeed, otherwise you will have to 
make amendments in the policy. There are 
one or two factors due to which the pro-
duction is not up to the mark. The struc-
ture, fertility and the humus of the soil are 
gradually declining and the small farmer 
does not have the money to maintain the 
fertility of the land. He cannot give to the 
land as much as he takes from it. So, it is 
one way traffic. The big farmers use fertilis-
ers in the fields, and rotate the crops so 
that the fertility of soil is maintained. But 
there are 80% small farmers who neither 
have time nor resources to do all these 
things. Consequently, the fertility of soil is 
fast deteriorating. 'This is a one way traffic. 
If the farmer is putting 5 Kgs of Urea this 
year, he will have to put 6 Kgs. of Urea next 
year. 7 Kgs. in the third year and 8 Kgs. in 
the fourth year and so on. As a result, the 
entire land will go barren. Attention should 
be paid to this aspect. If this process is not 
checked, the country is likely to face grave 
danger after 1 ~ 15 years. There is need for 
green manuring. The small farmer is help-
less as he can.not do much. There is 
nobody to guide him. There is no soil test-
ing laboratory in' any village. The farmers 
do not know what the land requires and 
what it should be fed with. These may be 
small things but they cannot be neglected 
You will have to provide resources to the 
small .farmers. The problem is indeed 
serious and needs attention. So far as the 
procurement price is concerned. we are 
giving remunerative price. A lot has 
already been said about it. This price may 
help the farmer to keep his body and soul 
together but it is not enough to bring 
prosperity for him. I have just now said that 
the small farmer is left with only Rs. 250 at 
the end of one year. Do you think that with 
this amount he can lead a prosperous life 
There is no ratio or relation between his 
income and the market rates of essential 
items. After every two months the prices 
escalate. When he complains to the shop-
keeper about it, he snubs him, and says if 
he wishes to take the item he can do so, 
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otherwise he better make a move. But the 
farmer cannot say if you want to take 
wheat take it or otherwise leave it. The 
Govemment procures wheat from them 
aQd they have to sell it per force. They do 
not have any oUler alternative. There 
should be some ratio between the prices of 
essential items in the market and the price 
of farmers' products. They should go up 
simultaneously. I know that this issue is 
out of the scope of the discussion. But I 
would like to point out that the hone Minis-
ter should tell the Hon. Prime Minister 
about it and take necessary measures to 
remedy the situation. If due attention is not 
paid in this direction, the farmer will con-
tinue to be exploited. There is no doubt 
about it. The farmer does not even have a 
Persian ~eel and he is solely dependent 
on power supply, which is erratic. The 
State Government daim that power ;s 
being supplied for 8 to 10 hours daily, but 
Mr. Chairman, Sir, I would like to tell you 
about my State, to which you also belong, 
that this is totally a false claim. I have 
visited many areas recently and I know that 
power is being supplied only for 2 to 4 
hours daily, in spite of the claim made by 
the State Government that it is being supp-
lied for 10 hours daily. How will the small 
farmer pu.r on ? The big farmers have other 
resources and they manage to irrigate their 
lands. But no efforts are being made for the 
small farmers whom we want to make. pro-
gress. The small farmer who produces 
wheat should get water for 8 to 9 days 
during the sowing season, but he gets it for 
two or three days. How do you propose to 
supply him more water for irrigation'? The 
fanner should get uninterrupted power 
supply for at least 7 to 8 hours daily, 
throughout the year but he is not getting it. 
The threshing work is in progress these 
days and, therefore, he should get more 
power supply. In the end, I would like to 
.,bmit that, as an hon ... mber of the 
Opposition was saying, ~ farmer feels 
tNt there Is a vast disparity between his 
IncOme and that of a' city-dweller and that 
.. urbanites enjoy more facUlties and 
.....". he feels that injustice is being 

done to him. For example, more doctors 
are available in the cities but a very few are 
available in the villages. Two-thirds of the 
country's doctors are ;n big cities and only 
one-third are in villages and even they do 
not reach the villages. Neither doctors nor 
medicines, neither schools nor colleges 
are available in villages. I do not want to go 
into the details of many such problems, but 
attention should be paid in this direction. If 
you want to bring prosperity to villages. 
you will have to provide facilities there. As 
some other han. Members have also 
pointed out, unless the farmer is prosper .. 
ous and happy, the country cannot pro-
gress and become prosperous. Ours is an 
agricultural country and will continue to be 
so and therefore, as are our farmers. so will 
our country be. 

With these words, I support the 
Demands for Grants of the Ministry of agri-
culture and hope th9t the han. Minister will 
pay attention to these problems. 

(English] 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI YOGENDRA 
MAKWANA) : Sir. I am grateful to all. the 
Members who have so far participated in 
the discussion on the Demands for Grants 
of my Ministry, 

All the valuable suggestions made by the 
hone Members will get our due considera-
tion. But one thing is common in the dis-
cussion which has been earned on so far 
by all the members i.e. the progress of agri-
culture. Everybody has admitted that. the 
agriculture has progressed and produc-
tion has increased. In 1950-51 the total pro-
duction in the country was 51 million 
tonnes which has now reached a level of 
more than 150 million tonnes. In'the year 
1986-87, we are expecting more than 150 
million tonnes i.e. nearty 150 to 151.5 mil-
lion tonnes. That is the expectation during 
this year. 

It has reached the stability. It has stabi-
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lised the avaitability of foodgrains in this 
country. One hon. Member from the Oppo-
sition, was just ,peaking and he was nar-
rating us the requirement of the hum'an 
beings, per capita requirement of food-
grains and other commodIties in this coun-
try and he was very pessimistic that it is not 
available. The production is less and, 
therefore, the availability is less The fig-
ures speak for themselves. I would like to 
give you some figures just to illustrate how 
our production increasing day by day 
Even in the scarcity years - in the three 
years of 1979-82 the average production 
was 124.2 million tonnes. In 1982-83 which 
was a drought year and drought of some 
high severity, even then the production 
was 129.5 million tonnes. The average pro-
duction in the preceding three years was 
less than this drought year That shows 
that the production has increased and it is 
increasing day by day. In 1983-84 we had a 
record production of 152.47 million tonnes 
and in 1985-86 it was 150.47 million tonnes 
This is achieved not only because our 
farmers were doing good farmingbut there 
were a number of other things, particularly 
the agricultural inputs which are not only 
made available to the farmers at the door 
step but also are popularised by the 
Government through various measures. 
There are seven vital inputs. 

14.24 hI'S. 

[MR. DEPUTY SPEAKER in the Chair1 

, . Quality seeds: If the seeds are not availa-
ble to the farmers at the right time in suffi-
cient quantity and at a reasonable price at 
his door step. then I am sure he will not be 
able to cultivate his field. 

I would like to give the figures about the 
production of the seeds in this country 
The seed production is sufficient and it has 
been provided to the farmers. The distribu-
tion of certified and quality seeds in 1983-
84 was 44.97 lakh quintals, in 1984-85. it 
was 48.46 lakh quintals, in 1985-86 it was 
55.01 lakh quintals and the target for 1986-
87 is 65.59 lakh quintals. This increase in 
the quality seeds made available to the 

farmers has provided sufficient input to the 
farmers and it has increased production. 
Sir, another vital input is tecHnology. If 
proper technology is developed and 
through extension services if it is provided 
to the farmers. they adopt it and after 
adopting it they create miracles. We have 
seen that. This technique is developed by 
our scientists in ICAR which is often criti-
cised in this House and in the other House 
also are praise worthy. But the Scientists 
have done a wonderful work in this coun-
try, not only in the development of technol-
ogy but in giving us new varieties of seeds 
which are drought resistant. which are of 
shortduration, which are of high-yielding 
better quality. and disease resistant. These 
seeds are developed in laboratories and 
provided to the farmers after multiplication 
by the National Seeds Corporation and 
State Farm Corporation of India. So. the 
site specific technology relevant to differ-
ent crops developed by our scientists has 
also contributed to a large extent in the 
production of foodgrains and other agri-
cultural production in the country. 

The third vital input is fertiliser. Fertiliser 
is provided to the farmer up to the block 
level. The subsidy is given by the Govern-
ment, transport subsidy and the quality of 
the fertiliser is also checked by the State 
Government officials and when there is a 
complaint we also direct the State Govern-
ments. The fourth input is the pesticides 
With the new varieties of high-breed seeds, 
the pests and diseases have also increased 
and that requires good quality of pesti-
cides which can control pests and other 
plant diseases. I will discuss all these 
inputs later on one by one. But these are 
the main inputs. The fifth input is irrigation. 
If sufficient irrigation is provided. then also 
the production will increase. Sir. in 1950-
51. about 22 6 million hectares were under 
irrigation But now this figure has gone to 
67 5 million hectares, that is. about 68 mil-
lion hectares are under irrigation. Of 
course. our potential is much more. It is 
113 5 million hectares But we are able to 
provide to the farmers the land under irri-
gation to the extent of 25 .. to 2fNa roughly 
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The Seventh Plan target is 12.9 million hec-
tares of additional irrigation potential. For 
the Sixth Plan, the estimated investment 
was Rs 10,786 crores. This amount itself 
shows how the Government is concerned 
about creating more irrigation facilities in 
the country for our farmers. 

Last but not the least, that is, the sixth 
input, which is a very important input, is 
the credit faCility. If the money is with the 
fanners, if the credit is provided. then he 
will be able to purchase all the inputs and 
use them in his farms. But if the credit is not 
available, then it will be very difficult for 
him to do the agricutture. Sir, I have with 
me the figures for the credit facilities so far 
provided to the farmers. I would like to give 
the figures for the last three years only. In 
1984-85 the cooperatives provided Rs. 
2,995.99 crores and the commercial banks 
including Regional Rural Banks provided 
Rs. 2,560 crores. In 1985-86 the coopera-
tive sector provided As. 3206.6 crores and 
the commercial banks including Regional 
Rural Banks provided As. 3,680 crores and 
in 1986-87 our target is Rs. 4,380 crores in 
cooperative sector and As. 4455 crores in 
commercial banks including Regional 
Rural Banks. That means, nearly Rs. 9000 
crores is provided to the farmers as a 
credit and this credit facility given to the 
farmers to purchase the inputs and put 
them in his farm, and that is the reason 
why there is a substantial increase of the 
yield in almost all the main crops. I would 
like to sum up about the crops. Sir, I will 
again restrict nwself to the three years 
only. The rice yitWd in 1983-84 was 1,457 kg. 
per hectare which came down, because 
of the scarcity of rain in 1984-85, to 1,417 
kgs. per hectare and in 1985-86 it is 1,568 
"ga. per hectare. 

So far as wheat is concerned in 1983-84 
yield was 1 ,843 kgs. per hectare which 
went upto 1,870 kgs. in 1984-85 and which 
again went upto 2,m2 kgs in 1985-88. 

SHAt M RAGHUMA REDDY . (Nal-

gonda) What is the percentage increase? 

SHRI YOGENDRA MAKWANA : I am 
coming to that. 

Some han. Members compare the yield 
of other countries, particularly USSR, 
USA, China, Japan, Pakistan and other 
countries. The hon. Member Shri Jujhar 
Singh just now was comparing the figures 
and was showing that our yield is low. But 
that is not the case. Now, let us compare. I 
have with me the Table The highest yield 
in paddy in India in 1~85 is 4,609 kg., 
Now compare them with the other coun-
tries of the world. Bangladesh has 2,100 
kg .. Burma has 3,208 kg., China has little 
more, 5.346 kg., Indonesia again is lower 
then us, 4,052 kg., Japan is higher, 6,225 
kg., Pakistan has 2,250 kg , and so on and 
so forth. In wheat also our yield is 3,288 kg. 
Let us compare with other countries like 
Bangladesh which has 2,166 kg., Burma 
1,719 kg., even China is less than us com-
pared to Punjab production of wheat yield 
per hectare 

SHRI M. RAGHUMA REDDY: I want a 
clarification. 

SHRI YOGENDRA MAKWANA : I do not 
want to yield to you. At the end you can ask 
me any question, if you want If you have 
any doubts, I woutd like to clarify your 
doubts, but not in between. 

Sir, there are comparisons made about 
the cost of production also. that the cost of 
production is much high in India. I have 
got a Table prepared because these are the 
ftM things which are criticised in both the 
Houses of Parliament. So, I collected the 
statistics and I would like to share my sta-
tistics with the hon. Members so that they 
can know the position in other COtmtries. 
Now, let us see the position in India as 
against United States, U.K. and France. 
The cost of production of wheat in India in 
1979 was As 99 32 per quintal. That is the 
cost of production, whereas in the United 
States it is Rs. 107.58. 

SHRI C JANGA REDDY: II it the cost of 
produdion'1 
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SHRI RAJ KUMAR RAI (Ghosi) : Who 
has compiled thiS'.data ? 
(English) 

SHRI YOGENDRA MAKWANA : I am 
just giving you from the Economic Indica-
tor of Farm Sector, Cost of Production. 
1984, National Economic Division, Eco-
nomic Research Survey, U.S.A 

(Interruptions) 

SHRI RAJ KUMAR RAI : We are also 
farmers We also know each and every 
thing. 

SHRI YOGENDRA MAKWANA : I do not 
want to enter into t~e discussion. If you 
have no trust in your scientists and statisti-
cians. I have nothing to say But these are 
the calculations made by different univer-
sities by collecting data, for the Agricultu-
ral Costs and Prices Commission, formerly 
known as the Agricultural Prices 
Commission. 

These are for wheat. Let me give the cost 
of production for 1982. It was Rs. 128.53 
per qui~tal in India; Rs. 145.07 in U.S.A.: 
As. 134 In U.K. ; Rs. 129 in France. In 1984. 
our cost of production was Rs. 137.44 In 
United States. it was 170.86. and in U.K., it 
was Rs. 137. 

Now. the source of statistics which I 
have given here for India is Comprehen-
sive Scheme for studying Cost of Cultiva-
tion of prinCipal crops in India, Directorate 
of 'Economics and Statistics, Ministry of 
Agriculture. These are the figures from 
them. So, it is wrong to say that the cast of 
production in India is much higher. 

(Interruptions) 

MR DEPUTY-SPEAKER : You speak 
whPn the time comes. No interruptions 
now. 

SHR. YOGENDRA MAKWANA: Now. , 
come to very Important subject which is 
agitating the hon. Members. ~ they 
complain about It, pertIcuIarty about the 
remunerattve prices which we are deCla-
ring and giving to the farmers. There Is a 
lot of discussion In this House and In the 
other House. They say the prices are not 
remunerattve. I will prove that there are 

remunerative. Somebody raised the 
point, of course, in the other House, that 
it is a support price. Yes, we say it is a 
support but it is remunerative price. But 
what do you mean by "support"? Sir, it is 
a support provided at the remunerative 
level, not at the bare minimum level. 
Su pport can be provided to the farmers 
at the bare minimum level i.e. calculating 
the cost of production and providing 
support at that level. It is called bare 
minimum level. But it is at the remune-
rative level, that the support is provided. 
The very first term of reference of the 
Agricultural Costs and Prices Com-
mission says: The need to provide 
incentives to producer for adopting 
improved technology and for developing 
production pattern broadly in the light of 
national requirements. The very ffrst 
term of reference says that price should 
be just like an incentive to the farmers. 
The second term of reference says about 
the need to ensure rational utilisation of 
land, water and other production re-
sources. The thrid term of reference is 
that regarding the likely effect of the 
price policy on the rest of the economy, 
particularly on the cost of living, levels of 
wages, industrial cost structure etc. 
Next is the term of trade which is always 
referred to by the hon. Members. They say 
that the terms of trade are not favourable to 
the farmers Now, that is not correct. While 
fixing the prices, we take into considera-
tion a number of factors. First, the cost·of 
production is estimated. You may ask. how 
the cost is anived at. The Agricultural 
Costs and Prices Commission takes 18 
items into consideration. For the benefit of 
the hon. Members, I would like to refer 
them here: Value of hired human labour, 
value of own bullock labour: value of hired 
buHock labour, hired machinery charges: 
value of own machinery labour, value of 
seeds. both fa"" produced and pur-
chased, value of insecticides Md pesti-
cides, value of farm yard rnanunt owned 
and purchased. value of chemical farttlis-"t depreciation on implements Md farm 
buildings. irrigation chargee. land ..... ue 
c=-s and otIwr tax_, in __ on working 
capital, milcellMeous _penial; ~ 
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to artisans etc., rent paid for leased in land, 
interest on the value of own capital assets 
excluding land, imputed rental value of 
own land, land revenue paid thereon and 
imputed family labour. Even family labour 
is also considered while calculating the 
cost. What are the factors which are taken 
into consideration? They are like this. Cost 
of production is taken into consideration. 
Changes in input prices also are taken into 
consideration. If there is a change in the 
price of fertiliser, pasticides, seeds and 
other things, these are also taken into con-
sideration. Input output prices that is terms 
of trade, trends in the market prices 
demand and supply -situation, inter-crop 
price parity, effect on industria~ cost struc-
ture, effect on general price IeveJ, effect on 
cost of living, intemational market price 
situation-this was included because 
there are Members who were complaining 
that in the international market, the prices 
are much higher. Therefore, we look to the 
international market price situation also 
and parity between price paid and price 
received by the farmers. These are the fac-
tors which are taken into corlSideration. 

So the terms of trade, that is the price 
paid and prices received by the farmer are 
duly considerate. Let me clarify one thing 
that in this calculation of cost, no profit is 
added as an item of cost. because profit ;s 

v .... Prices received 

1881-82 120.1 

1182 .. 83 127.8 

VVhat does this productivity index sug-
gest? How the productivity is achieved? 
The productivity is achieved because of a 
number of reasons. a number of things 
which are done by the Govemment. the 
in'ag.tion faciUties provided, the new 
JnpuIs provided. the subsidy given on the 
inpuII Md the technology developed by 0lIl""'''''. All u.e taken into consid-
ualon •• pert of this benefit should pass 

not given, profit is earned, by the enterpre-
neur because he is taking a risk; and for 
this risk taking, the enterpreneur is 
rewarded in terms of profit. Therefore, 
while ca1culating the cost, the profit Is not 
taken into consideration, and we purely 
calculate the cost but while declaring the 
remunerative prices and while recom-
mending the prices, the CACP adds a mar-
gin of profit to cost of production and then 
they recommend and the Government 
also, while declaring the prices. look to this 
aspect also. that the margin of profit is 
given to the farmers. 

Now I would like to tell the hon. 
Members about the terms of trade, how it 
works, the prices paid and received by the 
farmers. I would like to take the last five 
year period commencing with 1980-81, the 
prices paid and received by the farmer. for 
1979-lK> taken as base year as equal to 100. 

During 1~8', the index of prices 
received was 115.2 as against the prices 
paid index by the farmer being 117. There-
fore, there is a loss of 1.5 percent because 
the terms of trade worked out at 98.5. That 
is loss of minus 1.5 percent Now, why this 
minus? How is the farmer rewarded? The 
productivity index has gone up from 100 to 
114% That is the productivity index of the 
year 

Prices paid Productivity index 

129.2 1167 

133.7 114.7 

on to the consumers also and, therefore, 
we have to strike 8 balance between the 
consumer and the producer. Then they fix 
the prices. Some members have argued 
sometimes that the Consumer Price Index 
also should be taken into consideration. 
Now. this Consumer Price Index Is worked 
out by the Labour Ministry. It is for the 
wage-eamers ..... (/nl8mlptlona) ..... It Is for 
the wage-earners i.e. for the Industrial 
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workers and the agricultural labourers. So 
these indices are not for the farmers and 
do not effect the farmers. Therefore they 
are not taken into bonsideration. Thus, you 
can see that the prices which are fixed by 
the Govemment are not only remunerative 
but also provide some margin of profit to 
the farmers. It is wrong-in anybodys part-
to say that the prices paid to the farmers 
are not remunerative. I have calculated. 
Yesterday, I asked my officers to make a 
calculation of cost of production for 1980-
81,81-82, 82-&'3, ~84.,d 84-85, of wheat 
and paddy~ Just to demonstrate the figures 
and to give the absolute figures, in 1980-
81, the cost of production in Punjab was 
Rs. 124.7 per quintal. In respect of Uttar 
Pradesh it was Rs. 121.52 per quintal. This 
Is for wheat. Procurement price was Rs. 130 
per quintal.#-In 1981-82 the cost of produc-
tion went up from Rs. 121.52 to As. 138.95 
per quintal in Uttar Pradesh. That means 
there is an increase of 14 per cent and the 
prices which the farmers get i.e. the p~ 
curement price was Rs. 142. So. 9 percent 
increase is given on the previous year 
remunerative prices ..... (/nterruptions) I 
have calculated. I do not want to take much 
time because our Ministry has got less time 
for discussion and there are a number of 
hone Members who want to participate in 
the discussion. But any member who is 
more interested in these figures can per-
sonally come to me. t will sit with him. I can 
~nv'nce him that in no way the farmer Is 
lOSing in getting this pride. The prices are 
remunerative and the Government is very 
keen to provide remunerative prices to our 
farmers. It is friends like those who have no 
business but to provoke the farmers and to 
get the political advantage. they go to the 
streets and make the noise. The farmer 
does not know the motive behind this. That 
is the reason that these poor fanners are 
coming in the streets. I have invited them. 
There is the standing invitation to those 
who want to discuss It with the CACP .... 
(Interruptions) We invite them. Let them 
come to us.,. (interruptions) ... Then. we 
will be able to convlnce ..... (Interruptions) 

MR DEPUTY-SPEAKER: You counter 
it.... (interruptIonS 1 

SHRI YOGENDRA MAKWANA: 70 per 
cent of the cultivation is done in dryland 
area 

(Interruptions) 

MR. DEPUTY-SPEAKER: I am giving 
opportunity to more number of speakers. 
let him speak at that time. 

SHRIYONGENDRAMA~ANA:D~
land area refers the regions where rainfed 
agriculture is practised. 70 per cent of the 
cultivation is done on drylandJ which is 
constituted about 113rd each by dependa-
ble rain. moderate dependable rain and 
less dependable rainfall areas. So, 70 per 
cent of the land can be described as the 
vulnerable area in the agricultural sector. 
i.e. the d~land farming. This sector has 
been receiving the attention of the G0vern-
ment and the Government has framed a 
number of schemes for providing facilities 
and for providing new techniques to the8e 
d~land areas. The rain-fed areal are pre-
dominantly distributed in the states of 
Andhra Pradesh, Kamataka. Madhya Pra-
desh. Maharashtra and Rajasthan. In order 
to improve and sustain agricultural pi&-
duction with improved technologies an All 
India Coordinated Research Profed on 
Dryland agriculture was sanctioned during 
1971. All these States are covered under 
the All India Coordinated Research Pr0-
ject. The States like Andhra Pradesh. Kar-
nstaka, M.P., Maharashtra and Gujarat 
have been provided with • minimum offtve 
and even morecentrea. I am told that one Is 
there, Kamataka has thraacentras. Anethra 
Pradesh has two cam •. Madhya Pradesh 
has two. Maharasthra has two, and U.P. 
has four centres .... (/ntenupllon) Rajasthan 
has two. Mr. Vyas Is always worried about 
Rajasthan. 

The most important com~ts of this 
All India Coordinated Research Project on 
dryland agricultural are proper ,'and man-
agement by providiftg bondS ~ key-llnes 
for adopting contour farming, tllJMtly tllage 
across the slope. ealty sowing choice of 
suitable crops and varietIea. optimum 
plant stands. tI!"8'Y weeding and pest con-
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trol, and moderate use of fertilisers. These 
are a few components which, in this opera-
tional project, are taken up, and the 
farmers are not only educated but pro-
vided technology suitable to the agro-
climatic condition of the area. This 
practice has led to a yield Increase upto a 
hundred per cent in some areas and in 
some other areas it is 50 to 75 per cent 
which represents the increase in the yield 
got by the fanners where these improved 
dryland practices are adopted. The Agri-
cultural Universities are implementing 
some model watershed management pro-
grammes. Four large watersheds of 25000 
ha each have been selected in the States 
of Andhra Pradesh, Kamataka, M.P. and 
Maharashtra for testing the available 
improved technologies in rain-fed farming 
under the aegis of the World Bank. From 
1886-87 the Government of India has 
launched a National Watershed Develop-
ment Programme for rain-fed areas on a 
fifty-fifty sharing basis in 16 States with an 
outlay of Rs. 239 crores to increase the 
productivity of dryland in consonance with 
the second point of the 2O-point Pro-
gramme of 1986 which relates to dryland 
farming. 

• There are some schemes which the 
Government of India has launched and 
which provide some benefits to the 
'farmers. There is a scheme of Rs. 5 lakhs 
per Block. a scheme of assistance to small 
and marginal farmers for increasing agri-
cultural production. Under this scheme, 
subsidy on minor irrigation works is pro-
vided to the tune of As. 3.50 lakhs; distribu-
tion of minikits of seeds, particularly of 
oilseeds and pulses, to the tune of Rs. 
50,000 and land development including 
cost of staff ;s Rs. 1 lakh. Thus Rs. 5 lakhs 
per Block is provided to the tarmers in dry-
land areas and in other areas; where the 
scheme is in operation. 

, was iust mentioning about agricu\tura\ 
~. One wa\ \1'\pu\ \$ ,en\\\.". The 'e1'-
tiller consumption has gone up consider-

ably. Every yea' there is an Increase in the 
consumplion of fertiliser, thanks to the pol-
icies of the Government, thanks to the 
extension services we have undertaken. 
We have organised Krishi Melas, we have 
observed input fortnights, and the State 
Extension Services also propagate about 
using of the fertiliser. In 198&-86, 87.37lakh 
tonnes of fertiliser was used; as against 
that, in 1986-87, it is about 90 02 lakh 
tonnes. So far, it has come to the level of 50 
kgs, per hectare in the country. As on 3 
April 1986, we have 1.6 lakh sale points 
throughout the country to provide fertiliser 
to the farmers, In 1986-87 alone, the sub-
sidy level was Rs, 2,000 crores on fertiliser 
alone. Now in the case of dryland, we want 
to promote the use of fertitizers. Therefore 
for those who store fertilizers, those 
depots, those agents who want to store the 
fertilizers for the farmers and to provide 
them at a right time, inventory carrying 
cost for limited quantities and period will 
be subsidised for advance stocking of fer-
tilizers in these retail points Transport 
charges from block headquarters to the 
village level will also be provided This is 
for dryland particularly in order to promote 
the use of fertilisers in these areas. 

Sir, as I said. 70% of the agriculture is 
dependent on the vagaries of monsoon, on 
the Rain God and, therefore, often we are 
witnessing droughts, scarcities. floods, 
hail-storms, cyclones, snowfalls, even in 
many cases land slide takes place because 
of heavy rain in the hilly areas, and this has 
created the problem. For these natural 
calamities, one Hon. Member Shri Vakkom 
Purushothaman when he was speaking, 
was pleading for Kerala Sir, in this year 
1986-87, 20 States and Union Territories 
are affected by drought and large number 
of States and Union Territories are 
affected by floods, hailstorms, cyclones, 
snowfalls etc. Now, because of these natu-
ral calamities. it is the primary duty of the 
State Government to provide not only 
relief but to restore the position at the pre-
monsoon level and provide employment to 
the farmers particu'ar'y the sman and mar-
g\na\ 1afme1'S the \and\ess \aboufe" who 
have gone out of employment because of 
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this drought. They should be provided 
employment. Some areas tequi're drinking 
water. And in ~ny areas, it is fodder 
Which is required. So, it is not within the 
reach of the State Govemments; their 
resources are also limited. So, the Eighth 
Rnance Commission, though cast this 
duty upon them, the Government of India 
try to supplement their efforts and we sup-
plement their effort to the extent possible 
and that is the reason why in 1985-86 the 
ceiling of expenditure for relief was 
approved to the tune of 1,035 crores of 
. rupees. In 1986-87, it is 1,046.24 crores of 
rupees. This is for natural calamities. 

In 1986-87, so far as drought is con-
cerned, it is in 16 States and Rs. 317 48 
crores are provided. In 1986-87 for floods 
etc., in 17 States, Rs. 355.71 crores are 
sanctioned for relief, repairs and rehabilita-
tion work. The margin money has also 
increased. It is more or less double. Rs. 
240.75 crores. So, there should be no diffi-
culty for the State Governments and the 
programme like DPAP and DDP should 
also taken up by the Government 

In the DPAP at the end of Sixth Plan, 13 
States, 70 districts and 511 blocks were 
covered. It is a Centrally Sponsored 
Scheme-5()OA, by the State Government 
and SOO4 by the Central Government. 

And there is 100% Central Scheme, that 
is Desert Oevetoprnent Programme. At the 
end of Sixth Plan, 5 States, 21 districts and 
126 blocks were covered under this pro-
gramme. So. Sir, the Government of India 
is aware about the rain-fed condition in the 
country which provides the necessary help 
to the farmers and advice to the State 
Governments. 

15.ODh ... 
Animal husbandry is one of the very 

important sectors of aQrictJlture. Many 
Membenl-f am happy that my frtend~r 
Bhanu Pratap Slnoh has come now-have 
mentioned about animal husoandry at 
length. 'n this sector the Government has 
eiGne a number of "''''gs. The mUk produc 

tion which was 42.3 milljon tonnes in 1985-
86 has now increased to 44 million tonnes 
in 1986-87. Eggs production in 1985-86 
was 15.4 billion eggs wl'tich has reached to 
15.9 eggs in 198&-87. Broiler production iii 
1985-86 was 70 million broilers and has 
reached now to 80 million broilers. Wool 
production which was 39.8 minion kgs. in 
1985-86 has increased to 41 million kgs. in 
1986-87.-that is a 3tMt growth rate. For cat-

. tie and buffaloes the number of artificial 
inseminations conducted. in' 1985-86 was 
8.5 million and it has reached to 9.2 million 
in 1986-87. 

Not only this, but new inventions are 
made in this field. Our scientists have 
experimented on embryo transplantation 
and the sexing of the embryo is at experi-
mental stage. Now they are bifurcating it 
into two or three or four because is coun-
tries like France one embryo is broken into 
four or flve and transplanted. 

(Interruptions) •• 

SHRI P. KOLANDAIVELU: Y1ny he is 
being allowed Sir? 

SHRI M. RAGHUMA REDDY: What is 
the Sir? You did not allow us. 

(Interruptions ) 

MR. DEPUTY-SPEAKER: I have not 
allowed him. Nothing will go on record, 

SHRI YOGENDRA MAKWANA: It is for 
me to decide whom to yield and whom not 
to yield. I don't yield to noise: but I yield to 
reason. " an Hon. Member wants to tell 
something or share something with me. l 
am prepared to hear. But I am not prepared 
to hear the noise and the cat-<:at~ beacuse 
I am not accustomed to it and th8l'8fctre. I 
don' yield to them. 

Many areas are covered under research 
by our scientists and as , was telling in the 
fiekS of embryo transplantation they ha_ 
done some work. 
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My friend Shri Bhanu Pratap Singh was 
mentioning about Red Slndhi-lf I am not 
mistaken. He said that it gives 10000 litres. I 
have the figures with me and the sources 
are: Wealth of India, Raw Material Vol. VI,a 
supplement on livestock including poultry. 
CSIR (1983 reprint); Central Cattle Breed-
ing Forms; and Indo-Swiss Project, Kerala 
(A 1983 publication). These are the publi-
cations which have given these figures. 
The highest yield per Red Sindhi cow is 
5440 kgs. and not litres. The Herd breed, 
that is of the entire herd average per cow is 
1725 kgs. This is now in the Sindh area of 
Pakistan. A few cows are with us also. 

Then comes Sahiwal. 4535 kgs. is the 
highest recorded yield per cow in 305 
daya-I .•.• the lactation period. The herd. 
that is the breed average is 2725 to 3175 
kgs. That also is in Punjab, Pakistan. 

Therparkar Is another braed, the highest 
recorded 1.4375 kg .. In standard lactation 
of 305 days and the herd average is 1815 to 
2720 kgs., That also is in Sind, Pakistan but 
we have some. As regards Gir, in my own 
State Gujarat the highest record per cow is 
3175 kg per lactation period and herd 
breed average is 1675 kg. This is Saurash-
tra in India. 

Then exotic cattles. Compared with 
exotic Holstein the highest record per cow 
is 4690 kg. and the herd average in 3956 kg. 
It is less than Red Sindhi, Sahiwal, etc. This 
is about the local breeds. Government of 
India has taken up a programme of upgra-
dation of the selected breeds. We want to 
maintain the pure genetic of these cows 

Ph ... II balance resources 
carried to Phase III 
Balance of IDA first tranche credit 
IDCa Internal reaourC81 project 

External _istance from World 
SankJEEC e.peeIed 

Total 

and we want to multiply it. That is why we 
have taken up the programme of upgrade-
tion and we do not cross it with the exotic 
breeds. This is about the animal hus-' 
bandry and poultry. 

Another sector in 8gri~ulture is the dairy 
development. Dairy development is also 
one of the very important sectors which 
provides employl'ftent and extra income to 
the small and marginal farmers and we 
have taken up a dairy development pro-
gramme in this country. The main objec-
tive of dairy development is to increase 
production and availability of rJlilk through 
integrated policy of cattle-cum-dairy 
development by motivating farmers to 
organise themselves on cooperative basis 
so as to eliminate the middleman. This pro-
gramme has been taken up on Anand patt-
ern and this is three tier system. The 
Operation Aood programme is being 
implemented in 167 milk sheds and 47230 
dairy cooperative societies have been 
created in the country which cover 49.15 
lakh farmer families. During December 
1986, the average procurement of milk by 
these rural dairies was about 94 lakh kg. 
per day and the average through-put of the 
metro dairies is 311akh litres per dBy. 9081 
villages were provided with artificial insem-
ination services by this dairy cooperatives. 
24826 societies were marketing balanced 
cattle feed. They provide cattle feed to the 
fanners. Now. we are entering into the third 
phase, that is Operation Flood III. We have 
posed it to the World Bank and to the 
donor countries like EEC. World Bank is 
quite sympathetic. We are discussing it 
with the EEC countries. The total cost will 
be As. 681.29 crores. This we want to meet 
like this: 

238.18 Cron. 
25.17 crora 
83.24 ero,... 

324.70 ero,.. 

As. 881.21 ero .... 
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Operation flood III project will be 
launched in the country so that we can 
provide wholesome milk to the urban areas 
and provide employment and additional 
income to the small and marginal farmers 
and landless labourers. 

Fishery is again a very important Div-
ision in this Ministry We have a rich poten-
tial of fisheries sea wealth in this country. 
We want to tap it At present, we have 113 
vessels in operation We want to augment 
it. We can sustain a fleet of 1,500 vessels in 
the deep sea because our exclusive eco-
nomic zone is much larger Two million sq 
kilometres is the EEZ of the country The 
estimated potential is 4.5 million tonnes of 
fish in this EEZ. So, we can maintain a fleet 
of 1.500 vessels in our exclusive economic 
zone. 

At present, as I said, we have 113 vessels 
But during the Seventh Plan period. we 
want to build up a fleet of 500 vessels For 
that. we have now announced a' revised 
charter policy under which ultimately it will 
culminate into a joint venture So far, under 
chartering of vessels, the Indian partner 
was getting only 15% of the total catch But 
under the revised policy, the Indian partner 
will get 20%, That will be only for one year 
and can be extended for a maximum of two 
years Ultimately it will culminate Into a 
joint venture. The share of the Indian as 
well as the foreign entrepreneur in the joint 
venture will be 60'40 That is the new char-
tering policy so far as the fishery sector is 
concerned. 

Fish production has also increased from 
24.44 lakh tonnes In 1981-82 to 28.76 lakh 
tonnes in 1985-86 an increase of about 
1K. The value of export of marine pro-
ducts increased from As. 286.36 crorea to 
Rs. 398 crores during the same period, The 
number of mechanised fishing vessels 
increaeed from about 17,000 In 1981-82 to 
about .23,000 in 1985-86. The average pro-
ductlvlty of village tanks and ponds, that is, 
inland fisheries under intensive piaclcul-
ture. increaaed from 50 kg.lhectare to 80 
kgJhectant during the last 15 years. 

For this fishery sector, we have welfare 
schemes for the fishermen, particularly 
the active fishermen. There is the group 
accident insurance scheme for the fisher-
men. The premium is As. 9 which is shared 
50:50 by the States concerned and the 
Central Government. There is the scheme 
of fishennen's welfare fund under which 
we are creating model villages of the 
fishermen providing all amenit1es like 
housing, drinking water, community halls, 
latrines and credit societies. Sir, in short, 
this is what the Ministry of Agriculture is 
doing, 

I have tried to reply some of the points 
which are raised by the hon'ble Members. 
Hon'ble Member Shri Surendra Pal Singh 
was just getting up. So, I am reminded. I 
am sorry I forgot about him. He mentioned 
about the small farmers. How to increase 
their production? Even if the area does not 
increase, the production can be increased 
by new technology, new variety of seeds, 
by providing more inputs and other facili-
ties. Now these are being taken up by the 
Govemment by way of a number of pro-
grammes which are ~imed at the small and 
the lend I. divided and sub-dlvided. Yes-
the land'is divided and sutHjivided. Yes-
because of the Indian family system. We 
have a system where the children inherit 
the land and they don't get absorbed in 
other occupations Therefore, the land is 
divided and sub-divided. The only answer 
is to put rural industries in the rural areas 
so that they can sustain on it. 

Then, about remunerative prices I have 
mentioned. One more important point 
which the hon'ble Member raised is about 
electricity. ElectriCity is not available to the 
farmers in a number of States because of 
their own position. There is scarcity of 
electricity in the States and therefore, they 
are not able to provide electricity to the 
farmers in sufficient units. 

SHRI SURENDRA PAL SINGH 
(Bulandshahr).: Is it the Minister's conten-
tion that there are no uneconomic hold-
ings in India? 
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SHRI YOGENDRA MAKWANA: There 
may be. I do not say that there are no 
uneconomic holdings in India. Consolida-
tion of holdings is one programme taken 
up by the State Govemments for this 
purpose. 

Some of the important things which we 
have done during 1986-87 are: launching 
of the 'rechnology Mission on Oilseeds 
which was decided under the guidance 
and directions of the Hon. Prime Minister~ 
implementation of the National Pulse's 
Development Programme, National Oil-
seed Development Programme and the 
like. There are a number of other pro-
grammes which I CIIn enumerate. 

I have taken already a lot of time of the 
House and my senior colleague is also 
going to. reply to the debate and I am sure 
he Will cover the remaining points raised 
by the han. Members. 

IlnterruprlonS) •• 
MR. DEPUTY-SPEAKER: It is not the 

end of the debate. You can put questions 
when the Agriculture Minister· replies to 
the debate at the end. Not allowed. 

flnferruptionB) ** 
MR. DEPUTY-SPEAKER: Not allowed. 

SHRI M. RAGHUMA REDDY: I am not 
satisfied with the reply and I am staging a 
walk out 
15.17 .... 
Shri M. Raghuma Reddy then left the 
HOuse. 

SHRI P. KOLANDAIVELU (Gobichetti-
palayam): Mr. Deputy-Speaker. Sir, agn-& 
culture is the backbone of our country and 
It provides the largest volume of employ-
ment. Creation of employment opportuni-
ties in agriculture sector means a 
significant impact on proverty also. 

~ our successive Five Year 
Plans, year after year, we have been able (0 
imprOVe our agricultural production and 
-we _ gone from 50 million lonnes per 
)W8I" to 151 minion tonnes per year. This is 

a very great achievement: it is actually a 
quantum jump. That is why we call it a 
green revolution. We are today self-
sufficient in food production. We are, how-
ever, short of edible oils and we have to 
make a mark in producing.oil sgeds as also 
pulses. We are short in that also. 

With regard to the oil seed production, 
we are not having hlgh~yieldlng varieties 
Even the ICAR and othe~ research institu-
tion are unable to find out high-yielding 
varieties. That is why we are short of edible 
oils and we are short of 011 seed production. 

The agricultural universities in various 
States are trying to find out high-yielding 
varieties for various crops. But, my ques-
tion is whether actually the high yfel~lng 
varieties are reaching the poor fal11'lftrs? 

Sir, we also have a programme called 
'The Lab to Land' programme. I wonder 
whether it is implemented in its letter and 
spirit Actually, it is not at all reaching the 
poor farmers and that is Why the poor 
farmer is not getting the high yielding var- . 
iety and is not able to use all the inpUts . 
which should be made available to him. 

With regard to the research and devel-
opment" I would like to mention that evep 
the Indian Council of Agricultural 
Research is full of politics and some of the 
officers in the ICAR are not motivated 
enough to produce any result. That is why 
we are lacking in oil seeds and we are not 
able to produce more pulses. That is tJ1e 
main problem 

With regard to the Agricultural Prices 
Commission, becau~ of their political 
influence, some of the members are find-
ing thei~ wJJY to the Commmission and 
these peoi5le are creating all sorts -of 
troubles. They are unable to fix the proper 
prices for different agricultural products. 
Even for paddy, wheat, and other agncul-
tural produce praper prices are not fixed 
accordIng to the cost at proaucrlOn. Sir, 
the cost of production is something etse 
but actually you are giving some minimun 
~uRport. price. At th!' same time, you are. 
also fixing some prices on the i-ecommen-
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dationa of the APe. Sir, even the Minister 
in his reply has stated that the cost of pro-
duction per quintal for paddy is 120 As., 

• but you are fixing bp the price as Rs. 130. 
What does it mean? Even according to 
your own figures, the farmer may be get-
ting only about Rs. 9 to 10. That is all. Is it 
helpful to the farmer? Can a'fanner live 
with just 9 or 10 rupees margin? Ho;" can a 
farmer who is having a holding of one acre 
or two acres survive? Is it a remunerative 
price? You please find out and see that a 
poor farmer gets a good price for his pro-
duce. But I feel that you are not trying to 
find a way out You are always depending 
upon some statistics and you are showing 
some statistics. Do you think that all 
farmers are being satisfied by the statis-
tics? I was also a MinistE~.r for Agriculture 
in the State of Tamil Nadu and I know fully 
well how remunerative priCes and support 
prices are fixed. 

With regard to the APe an'd ICAR, my 
sincere suggestion to the Minister is that 
he should come out with bare facts. By 
means of r8S¥rch and development. you 
are able to achjeve good results, but these 
benef1ts are not reaching the fanners. You 
are giving suosidies in various forms such 
as under IROP. OPAO, Western Ghat 
Development Scheme, Hill Area Develop-
ment Scheme, etc. But the question is 
whether these subsidies are reaching 
those farmers who need them? Sir, not 
even 50 per cent of the subsidy is going to 
the poor farmer, that is the main thing. We 
should evolve a proper mechanism by 
which it reaches the poor farmer then only 
~ may be able to get the r~uneratiYe 
Prices: then only he may be able to get the 
prices in accordance with the cost of pro-
duction. Then only he may be able to get 
some profit. 

Wth ragard to the poverty alleviation 
.progrwnme, I am to appracIate our Hon. 
Prime Minister for granting much bigger 
allocation compared to last ye8(s the 
atlocation Is more than 83 per-cent of the 
atlocatiOn made In the pt'8Viol.a year. ThIs 
is 8 big Jump. As regards ppverty a1levia-
tion. programme. I would Ike to make a 
1UD1,.ian about the NREP. fibdng lOme 

mandays would not help the paor people 
who are seeking employment, because 
you are counting the mandays generated 
only. It may so happen that while one per-
son may be getting job again and again, 
some other person may not be getting an 
opportunity at all. You have to count the 
heads, and not the man-days. Please find 
ovt how many people are benefited by 
NREP, Actually, your statistics says that 
you are generating 888.2 million mandays. 
\Nhat is the use? How many people are 
benefited? That is the matn thing. We do 
not have any statistics about how many 
people are benefited by NREP. R~EGP or 
IRDP. Sb the real beneficiaries we have to 
find out. For IROP, you are giving a 33.3fM, 
subsidy; sometimes' a 25% subsidy is 
given. For SCs and STs you are giving a 
50IMt subsidy. But who finds out the real 
beneficiaries? Are the animals going to the 
poor men, or are the same animals being 
shown again and again. and they are being 
sold at the shandy'? Please find out the 
facts. There must be an Evaluation Com-
mittee to find out all these things. 

In the Budget, you have allocated funds 
only for floods. For irrigation and flood 
control, you have allocated about Rs. 167 
crores. But with regard to drought, you 
have not allocated or earmarked any funds 
in the Budget. I requestthehon. Minister to 
persuade the Finance Minister to allocate 
funds for drought also. This should be 
done. In a year. at least As. 500 crores 
should be earmarkEKt for drought. Only 
then we can give some amount imme-
diately to the States which are actually fac-
Ing drought. 

In Tamil Nadu, for the last three years we 
are facing drought. Actually, we are not 
having enough drinking water.norenough 
irrigation potential. We are facing a very 
severe drought. Out of the 168 talukas, 128 
are severely affacted by drought. Almost 
all the districtS .. facing drought. We have 
already submitted a report in January; and 
again we have submitted 8 report in 
March. A Central team came. in order to 
study the drought situation in Tamil Nadu. 
They have ..., submitted 8 report. 
At the State Government IewtI we 
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had requested Central Govemment to allo-
cate Rs. 347 crores. But without waiting for 
clearance from Central Govemment. the 
State Government suo motu has so far 
spent about As. 50 crores to instal bore-
wells, and handpumps: and they are imple-
menting other programmes. I request the 
hon. Minister to be kind enough to allocate 
As 347 crores for Tamil Nadu. 

In Tamil Nadu, for the last three years 
the rainfall is diminishing year after year 
We are always dependent on the South-
West monsoon, i.e from June to Sep-
tember. It has failed We are also 
dependent on the North-East monsoon i.e 
from October to January. This has also 
failed during the last three years. The tran-
sitional dry period is from February to May 
We are now in hot summer Actually. we 
are not having any water atall. Even in 1986 
the South-West monsoon -completely 
failed. The average rainfall is 942.88 mm. 
but we got only 648.8 mm. So, all the dis-
tricts are affected by this. It is for the Cen-
tral Government to come to the rescue of 
the State and give a helping hand. 

In the matter of irrigation. we 'are always 
dependent upon Mettur. Mettur is being 
filled by means of the Kaveri river. You 
know that there is a dispute between Kar-
nataka and Tamil Nadu with regard to 
Kaveri. That dispute' has not been soJved. 
For the last two years, we are pressing the 
Government to form a Tribunal, but they 
have not formed it. 

In spite of so many times calling on the 
Han. Prime Minister and the Irrigation Min-
ister by my Hon. Chief Minister. so far they 
have not formed 8 tribunal. I request the 
QsntraI Government that it is high time to 
form a tribunal immediately in order to 
IOIve the problem. Even If a tribunal is 

'formed. there is a lacuna in the Act-Inter-
SIIIfe water Dispute Act. fAccording to sec-
tion 4, If a verdict is given by the tribunal, 
.. wrdict cannot be implemented. So. 
... muaI be a,n amendment to the Act 
and the amendmMt must be brought for-

ward in this session itself. Even I requested 
Shri B Shankaranand. the Minister of 
Water Resources to bring forward an 
amendment to the Inter-State Water Dis-
pute Act of 1956. I think he will come for-
ward with an amendment in this session 
itself. 

With regard to drinking water in the dis-
tricts, we are having about 53,000 habita-
tions Out of them, 2.6.000 habitations are 
not having any drinking water system at all 
because of the drought. The State Govern-
ment is taking every step through the 
Tamil Nadu water and Drainage Board to 
solve this problem They are carrying 
water even through lorries in order to give 
it to the people for drinking purposes. Even 
the Madras City is also facing drought. You 
may be knowing full well about it I think 
members from Andhra Pradesh are here. 
The Telugu Ganga Project is being 
delayed by the Central Government and 
they are not ge~ing water They depend 
upon Poondi Cholavaram and Red Hill 
System for drinking water Due to failure of 
monsoons, the tanks are empty and there 
is no water at all For the last three years, 
they are facing this situation. The Central 
Government should come forward in order 
to help the State Government by giVing Rs. 
347 crores, as far as Tamilnadu drought is 
concerned. 

(Translation] 

SHRI UMAKANT MISHRA (Mirzapur): 
Mr. Deputy Speaker, Sir, though it is avery 
vast subject, due to the shortage of time I 
shall confine my self to some main points 
only. In 1952, the food grain production in 
our country was 500 lakh tonnes which 
increased to 1500 lakh tonnes during the 
last year. Thus our foodgrain production 
increased tremendously. For this achieve-
ment, our leaders like Pt. Jawahar Lal 
Nehru, Shri Lal Bahadur Shastri. Shrimati 
Indira Gandhi, Shri Rajiv Gandhi, our agri-
culture scientists. agricultural officers, 
agricultural workers and above all our 
farmers deserve congratulations because 
it ;s due to their hard work that we could 
increase our foodgrain produdlon and we 
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could become self-reliant. But, Sir, with 
deep regret, I have to say that though the 
agricultural production has increased, the 
condition of our fahners has not improved. 

Sir, in 1971 the average income of our 
farmers was Rs. 100 whereas that of the 
people engaged in fields other than agri-
culture, such as Government servants, 
industrial workers etc. was Rs. 442. Today 
the income of people engaged in non-
agriculture sector has become double but 
the income of our agriculturists has 
remained unchanged. The economic con-
dition of our farmers is not good. The 
farmers works hard but they do not get 
reasonable prices of their produce. He 
wears coarse cloth and eats coarse cereals 
and works hard in his fields to grow food-
grains to fill the belly of the people of our 
country but there is no improvement in his 
living standard and his condition is deplor-
able. The farmers of our country are feel-
ing discouraged and that is why now they 
are raising their voice. We have seen 
farmers' movement in Maharashtra and 
Gujarat and now the farmers of Western 
Uttar Pradesh are also raising their voice. 
How long will they tolerate the injustice? 
Therefore, Government should be very 
cautious about the farmers' problems and 
ensure that they get fruits of their hard 
labour. If our farmers remain weak, the 
economy of the country will not improve, 
and like 1967 we will again have to beg for 
foodgrains from other countries. 

Sir, there is no doubt that under five year 
plans we have made tremendous develop-
ment and under these plans we have also 
made development in rural areas but it is 
not as much as it should have been and the 
tempo with which these plans were 
initiated in 1952 has not been maintained 
later. I would liMe to submit the economic 
statistics retJ8rding the provisions of 
expenditure for rural development. Under 
the plan initiated before 1951, the expendi-
ture on rural agricultural development was 
14.81 per cent and under Seventh Five 
Year Plan the allotment of investment for 
agricultural development is 10.9 per cent. 

On irrigation, 22.2 per cent was spent 
under first plan and now only 9.4 per cent 
has been allocated for it. Similarly under 
First Five Year Plan 7.6 per cent was spent 
on rural education and now only 3.5 per 
cent has been allocated for it. Under First 
Five Year Plan 5 per cent was spent on 
rural health facilities whereas under sev-
enth five year plan, only 3.7 per cent has 
been earmarked for this purpose. There-
fore, there is definite fall in the allocation 
for rural development. With such inade-
quate funds, the development of our rural 
areas and our farmers is not possible. 

15.38 tn. 

[SHRI SHARAD DIGHE in the Chair] 

Mr. Chainnan, Sir. I also would like to 
submit some more statistics. In Seventh 
Five Year Plan, the capital investment 
except Public Sector is As. 32,Z3,a;a crore 
out of which Rs. 61,622 crore have been 
allocated for rural development pr0-
grammes. It means that only 19 per cent of 
the capital investment has been earmarked 
for rural development programmes. 

Coming to the taxes imposed by 
Government, the direct taxes affecHndus-
tries whereas indirect taxes affect the rural 
masses and farmers. On the one hand, 
there Is increase in indirect taxes and 
direct taxes have been reduced and on the 
other hand, less expenditure is being 
incurred on villagers and farmers. 

Thera was a reference to the cash crops. 
Edible oil is being imported. If oil seeds 
production is incraased in the country that 
would reduce the Import and would save 
foreign exchange. The farmers have been 
asked to encourage the production of oil-
seeds. Last year, in our eastern region the 
price of oil-seeds was Rs. 700 per quintal 
but now it has been reduced to Rs. 550 per 
quintal. Therefore, why should our farmers 
produce oil-seeds? The price of gram 
about one and a half year back was As 600 
per quinta' and now it ;s As. 25/J/- perqu;n-
tal. Similar is the case with Arhar and Urad 
pulses. Eartier their rates were As. 750 per 
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quintal" and now their rates have been 
reduced to AS. 400 per quintal. Under such 
circumstances. why should the farmer pr0-
duce all these things? Farmer does not 
_nt to grow sugarcane because you 
Import sugar from other countries. VVhe-
never farmers grow more sugarcane In the 
country. they have to sell it at very cheap 
rates and next time they do not grow 
sugarcane. Under suet}, circumstances, 
the progress of our fanners is not possi-
ble. Similarly. whenever ~hey produce 
more cash crops their rates are also 
reduced. H you want to stop the import of 
the articles. you should pay reasonable pri-
ces of these products 

Today fibre is being used in place of 
cotton. One hone Member was saying that 
the use of fibre has reduced the consump-
tion of cotton. Therefore, why should the 
fanners produce cotton? You discourage 
the farmers and encourage the industtial-
1st, urban people, employees etc. The rich 
are becoming richer and farmers are 
becoming poorer. The future of our 
farmers and also of our aqriculture is dart&: 

,'However, foday we have achieved the pro-
duction target of 1500 lakh tonnes of food-
grains and we have sufficient stock of 
wheat but we will required 2000 tannes of 
foodgrains by 2000 A.D. because our pop-
ulation is increasing very rapidfy. There-
~, you should pay attention towards it 
110 that our country does not have to beg 
foodgrains again from other countries. If 
OW farmers stop cultivation. that will 
adversely affect our national income and 

. the future of the country will be dark. 
Therefore, I request you to pay due atten-
tion towards our farmers because the 
economy of the country is based on agri-
culture and farmers are the backbone of 
the country. Therefore, encouragement 
IbouId be glval to them by viay of giving 
.... ....,.,..,. prices of their produce 

You have tlxed the support price of 
.... 111 at AI. 185/-per quintal butff you go 
to .. ...,. you will find that wheat Is 

"being procured from the farmers at the rat. of As. 80 to 90 per quintal. The small 
farmers cannot store the foodgralns for 
longer period because they require" 
money for marriages, clothes. medicines 
or to pay the fee of their children and 
under such circumstances they cannot 
keep foodgrains for longer periods. The 
middlemen are taking advantage of this 
"tuation. Not only this. in our area the 
wheat ;s being procured at the rate of Rs. 
65 per quintal. Our farmers are in a very 
pitiable condition. Therefore. I would like 
to request you that, if you fix the support 
price. you should open atI4ast one centre 
in every Panchayat' 80 that fanners may 
sell their produce at reasonable rates and 
the businessmen will also pay reasonable 
price to the farmers. But the State Govem-
ments are not doing so. Therefore, you 
should pay attention towards it. I am not 
criticising your agriculture policy. Your 
agriculture policy is good but It is not 
being implemented property. You should 
fix the support prices of wheat and paddy 
at atteast As. 200 and As. 175 per quintal 
lespectively. In addition to it. the higher 
support prices of oil-seeds, sugarcane 
and cotton should also be fixed and arran-
gements should be made to procure the 
et-tire produce of the farmers If such 
arrangements are not made, it will be 
harmful not onfy for the farmers but also 
for the country as a whole 

Now I would like to say about the milk 
production The production has consider-
ably increased in our country but there is 
no proper arrangement to step up the milk 
production in the eastern region of Uttar 
Pradesh. Milk is not being produced in-
sufficient quantity there. .t is said that in 
olden says, rivers of milk used to flow in 
India but now there Is no sufficient milk 
production In the country. Milk Is the sign 
of good health and prosperity. If any a,... 
is reeling under drought, there Is alwaY" 
shortage of milk In that a". I should be 
taken to step up the milk production In 
eastern Uttar Pradesh and the Govern-
ment of JndIa can help the Uttar Pradesh 
Government in this regard. 
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SHRI V. TULSIRAM (Nagarkurnool): 
Even water is not available and you are 
talking of milk. 

SHRI UMAKANT MISHRA : Now I come 
to land reforms. Many hone Members have 
spoken on it because it is a very important 
sub;ect. If land is divided into small frag-
ments that will reduce our production. I do 
not favour any further ceiling of land. I 
want that land which has been declared 
surplus under land ceiling law and lying 
unused should be distributed among the 
landless immediately and possession 
should be given to them so that Harijans 
and Adivasis may have land atleast for 
their dwelling. 

If land reforms are brought about 
rapidly that would usher in a revolution in 
the rural area. I want that like Shrimati 
Indira Gandhi you should also give prior-
ity to land reforms so that they may be 
implemented rapidly. 

In the end, I would like to say that Agri-
culture Department is a very big depart-
ment. Therefore, I want that the subject of 
rural development should be separated 
from Agriculture Department. Rural 
Development is also a very important sub-
ject. For rural development the National 
Rural Employment Programme, Rural 
Landless Labour Employment Guarantee 
Programme, Integrated Rura' Develop-
ment Programme and Programme for 
educated unemployed are very good pro-
grammes. The Central Government 
should monitor the implementation of 
theIe programmes to check the misap-
propriation of funds and to ensure that the 
funds are properly utilised for the purpose 
for which those have been allocated . 
Theae funds should be spent on tube-
weI.s, wells, school buildings, roads etc. to 
provide basic facilities to the rural people. 
" you want to encourage the farmers. the 
prices of their produce should be 
incf'8lll8d. More and more irrigation facili-
ties IhouId be provided to them. TIt. now 
hardly 30 per cent of total cultivated land 
has been brought under Irrigation and 
reIt of the land depends on rainfall. There-

fore, more and more irrigation facilities 
should be provided. Arrangements at 
seeds, electricity and insecticides should 
be made for them. Electricity, drinking 
water, health centres, schools etc. should 
be provided in the rural areas on priority 
basis so that the farmers and villagers may 
also feel that something is also being done 
for their development. 75 per cent of our 
population lives in villages whereas only 
25 per cent population lives in cities. We 
should not ignore 75 per cent people. 
Some works are of course being under-
taken there. However, some attention 
should be paid to them and their share be 
given to them so that development may 
take place there and the country mayarso 
develop. With these words, I support the 
Demands. 

AN HON. MEMBER : You have not 
recited any Sanskrit couplet. 

[English] 

MR. CHAIRMAN: Don't provoke him to 
take further time please. 

[Translation) 

SHRI UMAKANT MISHRA : In olden 
days the primary duty of the king was to 
alleviate the sufferings of his sub;ects. Kal-
idas, in Raghuvansha has said about the 
ideal ~ur;yavanshi kings that : 

"Prajanam Vinya Dhyanat Rakshnat 
bhamaadapi. 
Sah Pita Pitrastasam Kewalam 
Janan hatawah." 

The king was 'ike the father of his sub-
jects because he used to alleviate their 
sufferings. imparted education to them 
,nd fed them and the real parents of the 
people were only to birth and all the 
remaining duties towards them used to be 
performed by the State. It was an ideal 
State which was called Ram Rajya. the 
Rajya of Raghuvansha. WhateVE'r the sys-
tem we may have today but the public 
expect that the Government should 
accept their rE'Sponsibility. With these 
words, I once again support the Demands. 



403 D.G., 1987-88 

(English] 

APRIL 28, 1987 D. G.. 1987-88 404 

SHRI UTTAM RATHOD (Hingoll) : Mr. 
Chairman, Sir, while speaking on the 
Demands of the Ministry of Agriculture, I 
am speak ing with a very heavy heart. I 
come from an agriculturist family. I 
represent agriculturists and, therefore, 
when I saw the Demands, I felt I should not 
fail in sounding some of the grievances of 
the people who are supposed to look after 
our foodgrains, look after our prime 
needs. 

The greatest damage that the Parlia-
ment has done to this country is by 
accepting the textile policy which we have 
accepted unfortunately. By accepting that 
textile policy, Government is doing the 
greatest damage to the cotton growers. 
Cotton does not give only fibre but cotton 
also gives cotton seed and that cotton 
seed, when crushed, gives seven per cent 
edible oil. Two years back you imported 
edible oil. We are contributing 7 % of edi-
ble oil. We are contributing fibre. We are 
contributing edible oil. Not only that, but 
milk also by keeping your cows and buffa-
los in tact so that they may give more milk. 
This cake can be used as their fodder. 
That is the third use. From the stumps of 
the cotton you can have hard board and 
also with some chemical pulp you can 
have paper factory. Tell me can you pro-
duce any such thing except fibre from that 
man made fibr(\u!' raw materiel? Can YOU 
produce milk 1 Can you proauce eolDIe oil? 
Can you produce paper? If it does nnt 
why do yOu want to kill the cultivator 
want to ask this question and let the hone 
Minister reply? Fortunately he represents 
the same constituency which is supposed 
to be the biggest cotton purchasing centre 
In India - Abhor Fazilka. I hope he under-
stands the grief. the pain of the people 
who grow cotton. (Interruptions) 

So many frauds are being played on us. 
One such, thing was ~.P.C. Now It is 
knOWn as Agricultural Prices Cash Com-
mllalon. It Is suppoSed to give us remun-
erettve price. Uke a very intelligent man 
from Gujarat Shrl Makwana says that the 

support price itself is a remunerative price. 
Can you believe It ? You have been a law-
yer. Would you believe when a second 
marriage is not allowed in certain States 
people have started taking 'maitri karar'. 
Can you punish him under Bigamy Act ? 
No. It is just an eye wash. Mr. Makwana is 
trying the same eye wash on us. I do not 
think he will succeed Agricultural Price 
Commission, first of all they say we QiVE 
Rs. 2000 crores, As. 3000/- crores subsidy 
to the cultivators, but is it reflected while 
fixing the price? It is. In one of the replies 
they have said that the estimated cost of 
fertilizers, insecticides, the actual cost 
incurred by the farmer is taken into con-
sideration while fixing the price. It is good. 
You include only the actual price paid. 
That is good, since you have given us sub-
sidy, some part of subsidy, you are taking 
by taking our foodgrains at a controlled 
price. We ca"not go to the market. 

Tne main thing IS that you know the 
difficulties inherent In agriculture. You 
know that we love agriculture. We cannot 
take any other vocation. You know wha-
tever we grow is destructible in the third 
year. That is why you are playing all these 
tricks with us. 

He spoke abo~t the credit facilities. 
Credit facilities are given through co-
operative societies. He speaks about insu-

. rance also. 

There are many countries where they 
do not charge any rate of interest when 
loan is advanced for producing food-
grains. Why can't we do that? Have we not 
suffered ? Have we not imported food-
grains under PL 480 ? Why can't we do 
that? If a small country like Korea can do 
it, why can't we do it ? But we are not 
prepared. We want to collect everything 
from him. We are It III in a feudal age. You 
want to keep him at a subsistence level. 
You do not want him to grow. This condi-
tion should not last long. It will do greater 
damage to our country. Sir, whatever the 
price Increue that APC has given, I would 
like to subrt1lt that It Is meagre. Now, the 



405 D.G., 1987-88 VAISAKHA 8, 1909 (SAKA) D. G., 1987-88 406 

Commission for Agricultural Costs and 
Prices Is doing this job. Sir. the price 
increase for manufactured goods and '. other articles is much more compared to 
the price increase given for agricultural 
produce. Between 1982-&1 and 1986-87, 
we have found that the maximum increase 
that was given by the APC was 19.Mb in 
the case of agricultural produce but in the 
case of manufactured goods what was the 
percentage of increase? It was 31.8IMt and 
for other commodities, it was 3O.M& whe-.. 
raas in the case of agricultural produce it 
was meagre. It was only 19.5tM.. V\lhy 
should this difference exist? 

Sir, while. fixing the price, they have cal-
culated the yield in both irrigated area and 
non-irrigated farms. Sir, You have also 
been the Minister In Maharashtra Govern-
ment. You would perhaps know that the 
texture of soil differs from place to place 
and from village to village. It differs even 
from farm to farm. Sir, the land revenue is 
not fixed for the whole State. It differs from 
village to village and even from one farm to 
another. But they take into consideration 
only the standard yield. Naturally the 
standard is very high in a particular area. 
But most of the areas do not have the 
same standard. Under the circumstances, 
I do not know how it is fixed. They want to 
take us to the 21st Century. But weare still 
in the 17th and 18th Centuries. We want 
our children to be educated and 'ooked 
after well. can we do this with our Present 
income. You are treating us a second rate 
citizen. 

Now. coming to the rarmers' demand. 
1he agriculturists are agitating for higher 
prices for their produce. In your own 
State. Sir, some 10 or 20 people were 
killed. Innocent people have been killed In 
the police firing. The agriculturists say 
that the prices fixed by the Government 
for thetr produce are not remunerative. 
Sir. In my own area. that Is. Marathwada 
four people were killed. Do you want to kill 
the Innocent people In this way ? we must 
consider our new textile polley as cotton 
gives us fibre. edible 011. food for milch 

animals and also paper and hard-board 
from the raw material. Therefore, the new 
man-made fibre units should not be estab-
lished and also no permission should be 
given for any new units simply for the sake 
of the cotton growers. The new units 
should not be opened in the interest of the 
eotton growers. 

Lastly, Sir I Maharashtra has been facing 
acute drought situation, scarcity of drink-
ing water. The State Government has 
been knocking at the doors of the Centra' 
Government for the last six months. The 
first demand made by the State Govern-
ment was As. 476 erores for drought relief. 
But what was the amount given to the 
State? The amount that was given to them 
was only Rs. 36 crores. Every day the 
Government has been spending more 
money for this purpose Our Chief Minis-
ter had been here on several occasions 
and requested the Government to release 
the amount immediately I am sure you 
will kindly consider releasing the second 
instalment of the financial assistance very 
soon Do you want to reduce the popula-
tion in this way? Don't do that. We have 
seen that in Bengal in 1942. We do not 
want that to be repeated in any part of the 
country Please, therefore, release 
another instalment of the assistance 
immediately. 

Lastly, I would like to say that most of us 
are elected representatives from the rura' 
areas. Some represent the coconut era. 
some represent wheat growing al88, 
some other represent rice growing area. 
We all should get together and ask for 
remunerative prices for the farmers so that 
they continue to grow more and more in 
the farms without any 80rt of agitation. 

(r"",'.tion ] 

SHRI RAMASHRA Y PRASAD SINGH 
(Jahanabad) : Mr. Chairman. Sir. while 
participating In the discussion on 
Demands for Grants of the Ministry of 
Agrlcutture. I want to submit that all the 
hon. Members have unanimously 
acCepted that India Is an agricultural 
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country. In this context. I want to know as 
to why should our country be agricultu-
rally backward if it Is an agricultural 
country. 

11.. lira. 

We say that we have achieved self-
sufficiency in food-grain production but 
setf-sufficiency includes several things. It 
does not concem the production of food-
grains alone. I mean to say that we should 
be able to provide articles to the consu-
mers also. During 1984-85 about 155 mil-
lion hectares of land would have been 
converted into cultivable land. Therefore, I 
want that production should be increased. 
If we had irrigated all the fertile land avail-
able in the Country, we could have tripled 
our food production. Our agricultural pro-
duction is always fluctuating. Some areas 
are fully irrigated but in other areas weare 
still dependent on the rains. I want to urge 
the hoo. Minister to provide more and 
more irrigation facilities. We are not mak-
ing adequate efforts in this sector and it is 
not being given priority. If we had treated 
agriculture as an industry, then the pe0-
ple involved in it would have taken greater 
interest in its development but presently 
the conditions are such that people take 
little interest in agricultural activities. 
There are several reasons behind it. The 
main reason is that the high yielding varie-
ttea of eeecls which were supplied to the 
farmers to enhance production showed 
good rasults In it. beginning but sub8e-
quentty adulterated aeeda were supplied 
to the farmers due to which the fanners 
.. Incurrtng heavy 1osses .• 50 per cent of 
eeedS which aresuppUed at the block level 
do not sprout and consequentty the 
farInIa are suffering huge losses. We are 
not able to check corruption In this area. 
SlrDlarfy. the inaectlcldes supplied to the 
tanners .re of inferior quality and there-
font the farmers are suffering huge losses 
• their crops are being eaten 8WfIy by 
tn •• eta .We are AlC8iYlng constant com-
IJIlrntl In this regard. You are not taking 
any ~ to control this menace. 

We have a large number of rivers in this 
country but their waters are not properly 
utilised. If every inch of our land can be 
irrigated. our economy can become very 
strong but we are nut able to accomplish 
this task. 

The allocation made in the budget for 
agricultural development is too meagre to 
bring about the needed improvements in 
the agricultural field. Our production of 
milk. meat and fish is also not adequate. 

My area faces the fury of floods every 2 
years. 

18.03 hra. 

[SHRI SOMNATH RATH in the Chair) 

The land has been rendered u~ltiva
ble as a result of it. Even the superior qual-
ity of land has been covered by sand and is 
no longer cultivable. The farmers there 
have not other means of livelihood and 
they are now sitting idle. They are all small 
and marginal farmers. I can tell you Of 
certain villages where thousands of acres 
of land has been covered by sand. The 
State Government is not in a position to 
make the land fertile. Therefore. the Cen-
tral Government should draw up a suita-
ble scheme for this purpose. Arhir, 
Daulatpur. Maima. Gobindpur. Mandai, 
Chanakpur, Wandhuganj, Korma. Sahtaj-
pur, Madhopur, Barhibigha. Dariapur, 
Kairapur. Sahorigha. Ramganj are villages 
in Ghosi division and are situated on the 
river bank. 

The land of thoee areas .... been 
covered by the sand and has thus bacame 
unfit for cultivation. In such a situation, a 
scheme should be formulated to remove 
sand trom the land and make it fit tor culti-
vation. This is my request to the hone 
Minister. 

The tubewells provided in our area ant 
not working property and are lying idle .. 1t 
seems as if there is no one to look after 
their maintenance. The Government has 
spent crores of rupees on them but they 
are of no use. It is 10 because at lOme 
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places. the machine is out of order and at 
others power supply is erratic. If desired 
results are not forthcoming even after 
investing 80 much;. then what will happen 
to this country? There is none to look after 
them. There are thousands of such tube-
wells and I can name the areas where they 
have been bored. In 1974 boring for three 
tubewells was done in some villages of my 
constituency. The work is still incomplete. 
These villages are in Ghos; division and 
their names are Kasiyansa. Sakrara and 
Atunia. The State Government is not pay-. 
ing any attention in this regard. 

Along with. it. I also want to submit that 
in the Masarria Block. there is a village 
called Beragaon which is situated on the 
river bank. It is inhabited by the Harijan 
Community. This village is being eroded. 
The Government should take action to 
prwent the cutting of the river edge by 
making it stronger with boulders. If such 
measures are not taken then the fertile 
land will soon become unfit for cultivation 
and the poor farmers will have the means 
to earn their hiving. 

Government has launched several 
schemes like NREP, RIEGP, DRDA for the 
upliftment of the poor farmers and 
workers. These are very good pro-
grammes and our Han. Prime Minister and 
our Han. President have stated that a lot of 
money is being spent on these pro-
grammes. I cannot understand as to 
where these amounts are gOing. Either 
there must be something wrong with the 
schemes or something wrong with their 
implementation. I think that these pro-
grammes are not being implemented 
property. The State Gowmrnents are 
responsible for the implementation of the 
programmes but they are not paying the 
nseded attention in this regard. 

I want to present some examples to 
illustrate as to how these programmes for 
the economic upliftment of the poor pe0-
ple are being implemented. You have pro-
vided milch animals under this scheme. 
However. If these milch animals happen to 

die. it becomes difficult to get tne insu-
rance amount released from the insu-
ra.nce companies. There are hundreds of 
such cases pending for the last four or 
more years. Those poor people have .ost 
their cattle and are not getting the insu-
rance money also. If a claimant 
approaches the insurance company. he is 
told that he will receive the cheque only 
after he deposits half the amount of the 
insurance money. You can see how much 
corruption is prevailing here. Today the 
poor farmers have to work as labourers to 
obtain bank loans I will like to give one 
more example. VYhile I was taking a stroll 
in my area, a person named RambaJi who 
is a cobbler by profession approached 
me He said that he lost his cattle in 1985 
and since then he has been making every 
effort to get the insurance claim but he has 
failed to do so. All the formalities have 
been completed The post-mortem report 
and the reports of the headman and the 
Sarpanch have been sent to the United 
Insurance Company but no action has 
been taken so far He is being harassed in 
thiS manner. Then, giving me an applica-
tion he said that I should conduct an 
enquiry into his case and as it falls under 
the scope of the Min istry of Finance, some 
official from the Finance Ministry should 
be sent here to make inquiries so that the: 
whole truth comes to light Finally in order 
to check corruption, the guilty officials 
should be put behind the bars. 

Thirdly, in regard to the workers I want 
to submit that the wages paid to them are 
very low. It is high time that attention was 
paid in this direction also. If needed atten-
tion is not paid to their problems then we 
will have to suffer in future. This is all that I 
have to submit. 

SHRIMATI USHA "CHOUDHARt 
(Amravati): Mr Chairman. Sir. I want to 
make my submission while keeping the 
allotted time in view. In the post-
independence period. the farmers and the 
soldiers have served the nation faithfully, 
paying little heed to their own require-
ments. n.rt deIerve our congratulations 
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and we are grateful for their services. In 
Parliament, we spend hours discussing 
people who come out in the streets agitat-
ing for higher wages and facilities. des-
troying peace and harmony and violating 
rules but we find little time for those who 
make sincere efforts for maintaining 
peace and harmony and work for the 
development of the country. Such ques-
tions come Into my mind today. We speak 
rapidly but if we take the entire time spent 
for discussion into account we will find 
that we devote very less time on the 
farmers and the soldiers. Hence, I want to 
draw your attention to certain issues 
affecting them. 

The hon. Minister has stated in his 
speech that if the cost of agricultural pro-
duction is taken into consideration, the 
procurement prices paid by the Govern-
ment are not adequate but still they are not 
very low. The figures presented by han. 
Shri Rathore are correct. We pay 19 per 
cent of the·price of their foodgrains pro-
duction and 30 to 36 per cent of the price 
of other commodities. This is the condi-
tion of agriculture at present. Today 
farmer asks us whether we consider farm-
ing as an industry. Figures have been 
presented, but we cannot measure pro-
gress by figures alone. We cannot just pUe 
up bricks without ensuring that the wall is 
straight and the house is symmetrical. 
Hence. it is not important to see as to how 
many bricks have been used but whether 
we have constructed a straight wall. The 
progress has to be looked into ~nd veri-
fied. If we see the figures which have been 
presented we shall find that we have sub-
stantial foodgrains stock and there will be 
no shortage even if we are faced with a 
year-long famine and the farmers deserve 
to be congratulated for creating such con-
ditions with their hard work and dedica-
tion and I want to thank the Government 
tor It.·' want to say that we should not 
measure progress by figures. l'he food-
grains are being sold at double prices at 
which theSe are procured from the 
f.mers. What are the reaeons for this dlf-

ference. We do not want to go by figures. 
We do not want comparisons in the open 
countries in this regard. The urban prop-
erties are multiplying and the rural people 
are migrating to urban area. What are the 
reasons for it ? Why have urban land ceil-
ing laws not been enforced so far ? We 
have divided land into small pieces. The 
Congress Government nationalised the 
banks and brought land ceiling laws. The 
urban properties are multiplying because 
in every family at least ten of its members 
are employed On the other hand, in the 
rural areas there are no arrangements for 
the school-dropouts. This problem should 
be solved. 

The representation of farmers is not suf-
ficient in Agricultural Price Commission 
and Food Corporation of India. While fix-
ing prices it should be ensured that the 
farmers are adequately represented in 
Agricultural Price Commission and cost 
of inputs like seeds, fertilisers etc. are 
taken into account. The hon. Minister has 
talked about quality seeds and fertilisers. 
We thank him for making such sincere 
efforts for the progress of the country. 
Along with it, we are not able to fulfil the 
fertiliser requirements through indigen-
ous production, we are able to fulfil the 
requirements of only one-third of our land 
through indigenous efforts. Hence, we 
have to resort to imports. This is the truth 
and that is why there are such imbalances. 
The Han. Prime Minister had stated in his 
budget speech that our target shall be to 
remove imbalances. Today, we are mak-
ing progress. Our industrial production is 
increasing. the farmers are agitating for 
higher prices, new systems are being 
created. and educated people are 
demanding employment. The disparities 
between individuals are increasing and 
these should be removed. Now returning 
to the subject of fertilisers, If we supply 
150 per cent of fertiliser to Punjab it will 
have adverse effect on Maharasthra and 
Gujarat. This will hold true In the case of 
irrigation as well. We should have more 
irrigation projects In the backward areas. 
We have to look Into such imbalances and 
take steps to remove them. 
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I support the views of Shrl Uttam I 

Rathore regarding National Textile POliCY, 
22 to 30 mills are closed in Maharashtra. 
We have to see as to why these mills are 
not working. The farmers are told that they 
will be provided assistance from the raw-
material stage to the processing stage. He 
will weave the yarn and manufacture cloth 
in mills which will be set up in his area. The 
National Textile Policy is largely responsi-
ble for the closure of the mills. The farmer 
will stop producing sugarcane if he has to 
pay tax. Similarly, production of oil is very 
low. 

The reason therefor is that we do not get 
its remunerative price. That is why the 
farmers have stopped oil production. 
They may possibly stop sowing cotton 
and sugarcane in future Therefore, atten-
tior. must be paid towards it. The Govem-
ment formulated new textile policy. It has 
affected cotton growing and this trade. 
There is a need to reconsider it. 

Lastly, I would like to request the 
Government to set up 4 Commissions for 
the farmers. namely (i) Agriculture Infras-
tructure Development Corporation; (ii) 
Agricultural Credit Corporation. (iii) Agri-
cultural Technology Development Corpo-
ration and (iv) Agriculture Informatics 
Corporation. The farmers may be pro-
vided water, electricity. transport, market-
ing and advance etc through these four 
Commissions. These Commissions are 
necessary for the farmers, for the agricul-
tural profession and for the development 
of agriculture. With these words I 
conclude. 

[English] 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF FERTILIZERS IN THE 
MINISTRY OF AGRICULTURE (SHRI R. 
PRABHU) : Mr. Chairman. Sir, I have been 
listening to the discussion on the 
Demands for Grants in respect of the Min-
istry of Agriculture for 1987 ... 88. Some 
pOints have been made about use of fertil-
isers. fertiliser production and fertiliser 
industry in general. It will be my endes-

vour to react to those points made by the 
Members. 

Various conflicting views have come 
I rom all sides of the House during the dis-
cussion, but the HOl:Jse is unanimous that 
we have achieved a record food produc-

,tion and are today self-sufficient in food 
production In fact, we reached the record 
food production in 1983-Sd. and that pro-
duction was 152 4 million tonnes Not only 
this. we have oe\leloped a food security 
system and also a food distribution sys-
tem which is the envy of many developing 
nations and developing economies Even 
though rain-Gods have been harsh to us 
and three monsoons have failed in a row 
we still have maintained our,food produc-
tion This is because the farmers in this 
country have adapted themselves to mod-
ern agricultural techniques and modern 
ag ronom ic practices. 

One of the main inputs in modern agri-
culture IS the use of chemical fertilisers I 
would like to be very brief. I would not like 
to take much time because there are more 
Members to speak and the Agriculture 
Minister has also to reply But I would like 
to make one or two points about fertilisers. 
The consumption of fertilisers in the first 
year of the Sixth Plan, in 1980-81. was 
55 16 lakh tonnes ; in the Seventh Plan, in 
1985-86 it was 87.37 lakh tonnes and last 
year it was 90 lakh tonnes Even though 
fertiliser is considered as one commodity. 
there are. basically. three nutrients in fer-
tiliser which are the active agents in fertil-
iser' One is nitrogen, the second is 
phosphorus and the third is potassium. 
Some hon. Members have raised - I think, 
Sir. it was you who raised it - that we 
should look! for potassic fertiliser in the 
country. I would like to inform you that we 
do not have any known indigenous source 
of muriate of potash. At present we have to 
import the potassic fertiliser. But, as you 
are well aware, fertilisers are soil-specific 
and crop-specific. That is. a particular 
type of fertiliser is required to be used in a 
particular type of soil and for a particular 
crop. Basically, as I said. we do not have 
potassiC fertiliser produced in the country. 
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b~t we have increased the production of 
nitrogenous and phosphatic fertilisers. 

. To show the growth of the fertiliser 
industry over the fast few years, I would 
like to place before you a few statistics. 
Before the start of the Sixth Plan. in 197~ 
80 our production of fertiliser was only 
29.83 lakh tonnes of nutrients, and in the 
last year of the Sixth Plan. in 1984-85, the 
production was 51.81 lakh tonnes of nut-
rients. The growth rate during the Sixth 
Plan at the fertiliser industry has been 
73.65 per cent. During the first two years 
of the Seventh Ptan. there have been 
further developments in the fertiliser 
industry. \n tact, during ., 985-86 our pro-
duction has ~n 57.56lakh tons: in 1986-
87 the production has been 70.60 lakh 
tons. During this last one year. there has 
been an increase of 22.SOA, in the produc-
tion of fertilizers. This is the rate of growth 
of the fertilizers industry. Now, this will 
contrast to the rate of growth of our indus-
trial sector which was about 8 % fast year, 
our rate of growth of GNP was 4.5~. 

SHRI C. JANGA REDDY . \Nhat is the 
percentage of consumption? 

SHRI R. PRABHU : I am coming to that, 
you cannot expect me to say everything at 
once. During the remaining period of Sev-
enth Plan, I expect the rate of growth of 
fertilizers industry to be 10-. every year. 
Sir, to boost our indigenous production of 
fertilizers. we have a plan of implementing 
15 fertilizers projects including new and 
expansion scheme. There are 9 nitrogen-

"OUS fertilizers projects under implementa-
tion and six phosphoric fetilizers. These 
pIO\8C\S are schedu\ed to start \n phases 
up to 1990, 1991. Then the installed capac .. 
tty WOUld reach a record 124 lakh tons 
.... today installed capacity Is only 89. 1 
IIkh tons. Sir, out of these there are six 
1I1sportant projects that are along the HBJ 
.. ,.... ttne projects 818 going to be 
,",.,I'tld MJOn. they ant, the National 
........ Umlld Project at Guna In Mi1d-
_. Pw., •• h .". be completed In 

December 1887 and Aunla in Uttar Pra-
dash would be completed In April 1888 
and In Jagdishpur also in Uttar Pradesh In 
July 1888. Here, I would like to _y that 
these projects will be completed In time 
and with no cost over-run. The other thrae 

'projects along the HW pipeline, one in 
Sawai Madhopur in Rajasthan and other 
two in Uttar Pradesh are likely to be com-
pleted by middle 1990. 

Sir, another point that was made by Stni 
Reddy yesterday was about imports of fer-
tilzers. There is no doubt that rate of 
growth of fertilizers has been spectacular 
over the years. But to bridge the gap 
between our local production and the con-
sumption, we have to import a certain 
quantity of fertilizers. Hate, in the last few 
years in 1984-85, we have imported a total 
quantity of 36.24 lakh tons, the financial 
value of which being 1500 crores of 
rupees; in 1~, we have imported 33.99 
lakh tons. the financial value being 1405 
crores of rupees; in 1986-87 upto January, 
87 we imported a quantity of 20.43 lakh 
tons nutrients, the financial value being 
650 cmres of rupees Sir, all this fertilizers 
imports includes the potassic fertilizers 
which is about 9to 10 lakh tons every year. 

AN HON. MEMBER : What about self-
sufficiency and by what time? 

SHRI R. PRABHU: I do not think we can 
achieve self-sufficiency in this plan period 
and we would have to have an optimum-
mix of local production, 1ndigenous pro--
duction and importl" " would think the 
optimum mix would be 8O-85IMt of indigen-
ous production and imported about 1$-
20%. We cannot achieve selfsufficiency 
because of our resource constraints and, 
as you know. ferti\\zers p\ants ate bec0m-
ing very expensive and capital costs are 
wtry high. But, there need not be any 
apprehension in the Members' mind that 
we will fall a prey. a victim to any intema-
tional cartels which would dump their fer-
tHizers on us and make us import fertiliarB 
at high prices. 

Sir, ewan though this point has not been 
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raised specifically by the Members, I would 
like to say a few sentences about this glut 
situation today in' fertilizer industry. Var-
ious Members have been asking this ques-
tion by means of Starred Questions and 
Un starred Questions - the Starred Ques-
tions have not really reached I would like to 
clarify the position as far as this is con-
cerned, Today we have an opening stock, 
that is as on 1-4-87, we have an opening 
stock of 35 lakh tons nutrients in the coun-
try. This situation has developed because 
of too much imports over the years. In the 
last 2 years, our monsoons failed and 
there was little less consumDtion- than 
anticipated. Our optimum stocks at the 
beginning of the Kharif or the Rabi season 
would be about 15 to 18 lakh tonnes of 
nutrients. I would like to go back a few 
years when on 1-4-1984 we had an open-
ing stock of 9.92 takh tonnes of nutrients. 
At that time there was a scarcity situation. 
There were malpractices in the sale of fer-
tilisers and farmers did not get fertiliser 
when they needed. We cannot repeat that 
situation. "",",at I am trying to get at is this 
country was an agonomy' which has mar-
ginal tolerances. If we have 15tMt more 
stocks then a situation of surplus is there 
and if there is 15% less stock, a situation ot 
scarcity is there. , would like to say that this 
Government cannot allow a situation of 
scarcity to develop and the penalty to the 
economy is much more in a situation of 
scarcity than in a situation of surplus. I 
would also like to say that If there is any 
error to be made. the Government will 
err always In favour of farmers rather than 
in favour of producers or importers 

\Nhat we are really trying to do is to have 
a situation of very marginal surplus of fertil-
isers, so that fertilisers always win be avail-
ab\e to .the farmers at reaaonabM prices 
and without much problem. Saying all this 
II not • tough me Government Is not 
aware of the glut situation and the pr0b-
lems that the Indigenous Industry in this 
country Is facing. To solve this problem we 
have reduced substantially the Import of 
tertilteens this year and in the first two quar-
ters there will be no import of Urea. DAP 

and we wilt review the situation in October 
1987. 

Even according to our present indica-
tions we feel that we might not need to 
import fertiliser in October: but we might 
have to import small quantities because of 
various other international commitments 
and bilateral trade agreements. But tI'le 
Government would make sure that as far 
as possible we would not release the 
imported fertiliser so long as the indigen-
ous fertiliser is available in stock. 

Another matter which you raised your-
self Sir, is the subsidy given to farmers. 
Like I said before, the Government is com-
mitted to the farmers in this country. The 
cost of production of the fertiliser of this 
country \s much h\gner than the cost 01 the 
fertiliser available to the farmer today. One 
Member from West Bengal-I don1 think he 
is present just now - raised in the morning 
saying that the price of fertiliser is going up 
day by day, and that ;s why the consump-· 
tion would not go more than 50 kgs. per 
hectare I don't agree on both these counts 
because as number of members are 
aware, the fertiliser consumption in thIS 
country ranges from 4 legs. to 150 kgs. per 
hectare and 150 kgs. per hectare is what 
they consume in Punjab. The national 
average ;s about 50 kgs. per hectare. Also I 
don't agree that the prices ha~ gone up 
day by da~ because today the price of the 
fertjliser ;s the same as it was in the middle 
of 1981. The price of Urea is 2350 rupees 
per tonne. the price of DAP is Rs. 3600 per 
tonne and the price of potassic fertiliser is 
As. 1300 per tonne. These are the same 
prices that were prevailing in July. 1981. 

As far as our indigenous production is 
concerned, the cost of production is much 
higher than what we give to the farmers. 

SHRI C. JANGA REDDY: Kindly tell us 
what was the rate prevailing in 1979-80 in 
Janata regime. 

SHRI R. PRABHU: For 1979-80 I don' 
have the figures right now. 
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MR. CHAIRMAN: Mr. Janga Reddy, 
please, don't interrupt. Allow him to finish. 
The Minister is not expected to have all the 
figures with him. 

SHRI R. PRABHU: I am not able to react 
to the Member's statement just now. But I 
would like to ... 

SHRI C JANGA REDDY' Now we are in 
1987 and the Minister is talking of 1981. I 
am only asking for the figures of 197~8(i 

SHR' R. PRABHU' , would have Uked to 
react to the Member's statement specifi-
cally about the prices, but I don't have the 
figures right now But I would like to tell 
him that for the last seven years there has 
been Congress Government in this coun-
try and not Janata Government There has 
been inflation from 198()..1987butthefertil-
iser prices have been maintained at the 
level of 1981, That means we have not 
given any escalation in the price of fertilis-
ers because of the inflation. As regards 
subsidy the price of fertilisers at which it is 
produced in this country is much higher 
than the price it is sold to the farmers. The 
weighted average Production price of urea 
is Rs. 3390 per ton and the price of DAP is 
Rs. 4780 per ton 

Sir, you yourself quoted some figul'e$. , 
would not like to repeat. The total $ubsidy 
in 1985-86 was Rs. 1926 crores and in 
1986-87 it was Rs 1893 crores. This would 
include the imported fertilisers also This 
subsidy is quite alarming no doubt but 
what can we do about this subsidy? 
What Is this subsidy? We should under-
stand this. Around Rs. 2000 crores as 
subsidy is given every year. If you take 
the cumulative profit of fertiliser industry 
in this country-75 per cent being in the 
public aector and cooperative sector and 
2S per cent in the private and joint sector -
the total cumulative profit last year is not 
more tMn As. 250 crores. Thts year it will 
be much ..... This is only about 15 per 
oant of our .. bsidy. Now what is happen-
Ing to the 1'881 of the money.' The rest of the 
IIIOII8Y .. intra economy transfers through .. ""a, companies to the ONGC or 

Gas AuthOrity of India and to companies 
giving various inputs to the fertiliser sector 
and to the State Government for their 
power charges. If th~ prices of various 
inputs are kept stationary or are kept at the 
international price then the subsidy will go 
down because the price at which the fertil-
iser is sold has been stationary since 1981. 
I do not think it is really a big problem 
because it is just going from one pocket of 
the Government to the other pocket 
through the Fertilizer Companies. But the 
Government is continuously monitoring 
this high subsidy and continuously rev\ew-
ing the position and trying to find ways and 
means for reducing this subsidy because it 
is a quite alarmingly high figure. 

The fertiliser industry is also trying in its 
own small way to reduce the subsidy by 
reducing its cost of production This is 
being done by increasing its capacity utili-
sation and reducing its specific consump-
tion and also trying to be more energy 
efficient Here I would like to say that in 
April last year the capacity utilisation of the 
fertiliser industry was 40 69 per cent and it 
reached an all time high 96 34 per cent in 
December and has maintained 89 per cent 
during the first three months of 1987 This 
has given an average of 79 3 per cent in the 
year 1986-87 Many people may not be 
aware but the fertiliser industry is very 
highly energy consuming and 85 trillion 
kilo callor;es of energy equivalent to 8.45 
million tonnes of oil is consumed At 
today's prices that would Rs 150 per mil-
lion kilo callor-ies and we need about 8 
million callories to produce one tone of 
urea and every 1 per cent saving in this 
would give us a saving of Rs 1275croresa 
year. I am glad to inform the House that our 
public sector units are taking up energy 
audit and are trying to conserve energy 
and have implemented various schemes 
for energy saving. These measures should 
bring down the subsidy marginally. 

I do not think any other point has been 
made but before I conclude 'would like to 
thank all the Members for making points 
about the Fertiliser industry and I would 
request all the Members in the House tn 
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pass the demands of the Fertiliser Ministry 
without any cut. 

[Translation] 

SHRI RAJ KUMAR RAI (Ghosi) : Mr. 
Chairman, Sir, I thank you for providing 
me an opportunity to speak on the 
Demands for Grants of the Ministry of Agri-
culture. I support the demands. 

Sir, India is mainly an agricultural coun-
try Seventy to Eighty per cent population 
of this country lives in villages and they are 
dependent on farming and agriculture. 
Therefore, as and when the question of the 
development of the country arises. Our 
thoughts fi rst of all, go to villages and the 
farmers I would like to submit to the hon. 
Minister for Agriculture that if he wants 
betterment of this country, he should first 
pay attention towards the farmers. Shri-
mati Indira Gandhi used to say that if you 
want development of the country. you 
should pay all attention to the farmers and 
the villages. I want to draw the attention of 
the han. Minister of Agriculture towards 
two or three things. The profession of agri-
culture used to be held in high esteem in 
the earlier days. Villagers used to say 
'Uttam Kheti Madhyam Ban, Neech 
Chakri. Bhikh Nidan". That means agricul-
ture was considered to be the best of all 
professions As a matter of fact, there can 
be no two opinions that after independ-
ence the Congress 30vemment of the 
country did a lot for the welfare of the 
farmers This is why the green revolution 
was ushered in the country. 

Sir, you know the condition of the 
farmers. Their misery has not ended so far. 
TOday noDOdy wants to live in villages. as 
a farmer. Every year discussions take 
place on this subject and several han. 
Members throw light on it. VVhat is the rea-
son that inspite of doing all theIe, the 
farmer Is not happy in the village and he 
does not want to live there. An of us should 
think over this point. Today. the farmers 
are being paid good price, support price 
and remunerative price for his produce. All 
these things are upto standard. Even than 

he is not happy. You will have to find the 
reason for this and have to remove it. You 
say that the price of fertilisers has not been 
increased since 1981. Even then you have 
to give subsidy to the farmers. At the 
same time, you do not supply electricity to 
the farmers in time. It is my submission that 
you may please supply electricity to the 
farmers. as per their reqUirements. 

I feel that the prices of fertilisers, seeds 
and insecticides have gone up considera-
bly and the farmer is unable to get them at 
reasonable prices 'n the eastern Uttar Pra-
desh, the problem of fodder has arisen. I 
had, in this connection, given a notice 
under rule 377. but it was rejected on the 
ground that it was a State subject. In our 
area there are antelopes Earlier the Mus-
lims and Shepherds used to kill them or 
drive them away by firing in the air. Since 
they have started having faith in Hinduism. 
they have stopped killing them As a result 
green crops on thousands of acres of land 
are being eaten away by these antelopes If 
anybody tries to drive them away, he is 
bodily hit by these antelopes Due to this 
the farmers are faCing a lot of difficulties. 
You may please take some action in this 
regard so that your dream of green revolu-
tion is fulfilled Otherwise. it will not be 
successful due to these antelopes 

I would like to say a few more things. 
When Shri Buta Singh was the Union Min-
ister for Agriculture, he had said that Agri-
culture science centres will be opened in 
aach district of Uttar Pradesh. It was a coin-
cidence that I was the convenor of Uttar 
Pradesh Parliamentary Party (I) at that 
time. I was very close to him in the meet-
ings and I would like to thank Shri Prasad 
who said that if 50 acres of land was made 
availabte free of cost. he would consider it. 
Accordingly I submitted a proposal on 
behalf of the Gram Sabha to provide 55 
acres of land instead of 50 acres of land for 
the purpose of opening agriculture 
science centre in my area, covering Gha-
ztpur. Ba1li8. Azamgarh. Varanasi, Gorakh-
pur and Dearla. I handed over the land 
documents and the Gram Sabha unanim-
ously recommended that this Agriculture 
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Science Centre be opened at - Paragha 
Black of Mau Tehsil, previously known as • 
Mohammadbad Tehsil in the district of 
Azamgarh for which we donated the land. 
But when the file reached the Minister of 
Agriculture, queries were made as to why it 
can not be opened in Gujarat and other 
States. Shri Makwana had also told me this 
thing. I want to know as to what happened 
to our recommendations in this connec-
tiOn. Sir, We are being grossl), neglected 

I would like to state that in the district of 
Faizabad there is an Agricultural unit and 
Agriculture University. Lab to land pro-
gramme is being carried out there The 
Vice-Chancellors, who go to our constitu-
ency, neither consult the MLA or MP nor 
invol~ them in the activities of the institu-
tion. It is not known what programmes 
they undertake. We are elected to the Lok 
Sabha and to State Legislative Assemblies 
We have direct relations, with the farmers 
and agriculture and Villages. We expect 
from the hone Minister of Agriculture that 
as and when any such programme is car-
ried out in the villages, at least a notice may 
be issued to us. I would like to submit one 
or two more things. (Interruptions) If you 
cannot give me one or two minutes more, 
then I yietd to your wishes and conclude 

SHRI SHAMINDER SINGH (Faridkot) 
Mr. Chairman, Sir, before becoming a 
Member of Parliament here, I myself used 
to drive tractor, set. my produce in the 
market and purchase fertilisers by stand-
ing in the queue but my tum to speak here 
has come only when five minutes are left 
You were listening to Sanskrit slokas for as 
long as 20 minutes This shows how 
serious and interested they are about agri-
culture and the farmers. The Ministers 
bring tig chits 'rom \he\, off\cers \0 show 
how much they have done for the farmers 
Hon. Mambers thump their desks and 
.... after getting the legislation passed 
r ..... are being treated so shabbily for 
...... 35 years. \fJhat is the reality? The ,.IIIIY .. that when our Government gave 
.. .,.,. of JIll Jawsn Jai Kisan to the 

farmers, and our scientists in the Agricul-
ture Universities and the ICAR helped 
them, they made this country which was a 
beggar at some poi"t of time under PL 480. 
self reliant in foodgrains But today every-
body knows what his own position is now .. 1 
shall explain within two minutes that pre-
viously I used to purchase the tractor for 
Rs. 21,000 and sell cotton at Rs 400 per 
quintal and sugarcane at Rs 18 per quintal 
Today we purchase the tractor for Rs one 
lakh and pay Rs 26 per quintal for sugar-
cane and fertilisers Are we beggars that 
you are paying us subsidy and other 
things? Are farmers asking for alms from 
the Government? It is the farmer who gives 
to the Government The farmer has 
brought us honour What are you giving? 
As and when there is a natural calamity or 
disease. or hail storm or cyclone, Govern-
ment claims to be giving us so many 
things But the fact is that the Central 
Government takes quite a lot of 1ime in 
sending assistance to the State Govern-
ment concerned and then State Govern-
ment also takes its own time in sending 
that assistance to the farmers Meanwhile, 
the condition of the farmers goes from bad 
to worse. A few- days back there was a 
hail-storm in my sub-division Nobody has 
so far received even a single paisa while 
the time has come to sow the other crop 
Then wherefrom will they get money ana 
how Will they sow crops? Nobody is think-
ing about it Even if you give money. you 
give on the basis of Khewat A Khewat may 
consist of 25 to 30 acres. but you give 
money on Khewat basis \Nhen seeds are 
sown and fertilisers are put on one acre of 
land, the compensation ;s paid on khewat 
basis. It is most unreasonable The 
Government should do things in lump sum 
a'ld give liberal assastance to our Agricul-
ture Universities and l.e.A.R. 

\ ia\\ \0 understand 88 \0 how you ca\cu-
late the support price that you gNe to the 
fanners. You fixed support price for As 
420 for one item, As. 480 for other item and 
As. 510 for another. " is all bungling. wtMtn 
a cu'prit is to be punilhed, the judge listens 
to both the parties and then awards- the 
punishment. But who ia the repralentative 
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of the tarmers in the Agncultural Price 
Commission set up here? He sits in the 
airconditioned r~m and decides the fate 
of the farmers. Why don't they take a repre-
sentative from the Indian Farmers' Associ-
ation in it? When the fate of the farmer is to 
be decided, will the decision be taken by 
the Secretary or the Minister? VVtly should 
not there be representative of the farmers? 
They may decide becauAe they are the 
Government. But if decision is taken in 
conSUltation with the representative of the 
farmers or the Farmers' Association, it may 
do good to the farmers. 

Oilseeds production and production of 
pulses are the need of the hour. There is no 
need to do anything more for this The 
researches made by Agricultural Universi-
ties and Scientists are known all over the 
world You ask them to provide new vari-
eties of seeds to the farmers So far as the 
question of support price IS concerned, 
you may please fix the support price in 
consultation with the representatives of 
the farmers. You may give them 5% profit 
whereas industrialists earn 25 per cent 
profit. and the businessmen earn ;;0 per 
cent profit. You give them some profit, be it 
5IMt or Mb or 10%. After giving remunerative 
price, you fix the price. You may say that 
pulses will cost this much and oilseeds will 
cost this much and these will be purchased 
at such and such price. It also happens that 
one support price is given, but does the 
Government see how much purchase had 
been made from market at that support 
price? The CCI comes into picture in cot-
ton. But what is CCI? It has been set up 
with a proftt-making motive. Even Manag-
ers' Bills are included in profit. The CCI 
makes purchaaes till they get on profit 
\\fhat happened #lith cotton this time? Cot-
ton was selling at less than 50 rupees of the 
support price in the markets of Punjab. 
What were the CC' and the Government ot 
India doing? , say that there is no need to 
give· subsidies in production because 
fanner is giver and not the beggar. The 
fanner provides us food. He does not 
require subsidy. It should be ensured that 
no cheating is done with him anywhere in 
the country. Then. not to speak of puIaaa 

and oil seeds, our farmers can produce all 
other items, not onJy for India but also for 
the entire world. But they must be given 5 
to 10 per cent profit 

One thing more before I conclude. Until 
and unless you introduce crop insurance 
scheme, their requirements will not be met 
by the petty amounts being given to them. 
It is a matter of shame that you are talktnq 
of crop insurance for the last 10 years and 
it has not been enforced so far. This time 
crop insurance scheme must be 
implemented. 

THE MINISTER OF AGRfCUL TURE 
(DR. G.S. DHILLON) . It is already 
enforced . 

SHRI SHAMINDER SINGH . Dhillon 
Saheb, it has not so far been implemented 

DR G.S. DHILLON : Punjab is the only 
State which does not agree, but it has been 
implemented in the whole country. 

SHAI SHAMINDER SINGH' I belong to 
Punjab and you also belong to Punjab. The 
compensation to the people hit by the 
recent hail storm has not been paid so far 
in our Malot area. Who does not agree? If 
we say they will agree. There should be 
crop insurance. 

So far the question of milk production is 
concerned, desired results will not be pro-
duced by just having cows in thousands. If 
anything is to be done, all the breeds will 
have to be changed instant'Y Good breed 

• cattle would have to be imported froll) 
other countries Then milk production will 
b~ta within 8 period of two years. 

With these words, , COnclude. 

SHR\ RAM BH"G"T P"SW"N (Aos-
er,): Mr. Chainnan, Sir. agriculture is the 
most important asset of India. It is gratify-
ing to note that thanks to the efforts of the 
Government of India, the country has 
become self-reliant in foodgrains today. 
The Government has carried out a lot of 
reforms in agriculture. Farming has been 
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extended and the farmer has been pro-
vided with fertilisers. Despite all these, the 
condition of the farmer is still pitiable. The 
bottlenecks in the field of agriculture have 
not so far been removed. Our land espe-
cially in north Bihar is very fertile, but the 
natural calamities are a frequent pheno-
menon there. Sometimes there is heavy 
rains sometimes there is no rains, some-
times there is drought and sometimes 
there are floods As a result of these calam-
itieS occurnng every year, crops on thou-
sand acres of land get damaged The 
nature provides water 100 times more than 
that required for North Bihar If it is con-
trolled. you need not have to worry about 
providing the facilities of irrigation there 
But you will be surprised to know that the 
area remains flooded with water for one 
month and the next month it becomes dry 
A number of schemes have been drawn up 
for North Bihar, but to no use On Kama-
labalan Dam, Western Kosi canal and Gan-
dak Schemes etc. large amounts of 
money have been spent by Government 
Besides spending such huge amounts the 
dams are breached at the time of floods, 
resulting in extensive damage to the crops 
on thousands of acres of land Besides, 
houses of poor people collapes and their 
cattle die. You will be surprised to know 
that when there were no schemes, the 
losses were not so extensive. Now when 
Schemes are undertaken to control floods, 
there have been more losses Previous'y 
crops on one to tWo thousand acres of land 
used to be damaged but now crops on 20 
thousand acres of land are damaged. I 
would request that the Kamalabalan Dam 
be extended and the work of Western Kosi 
canal be completed. The most notable 
thing in North Bihar is that there are rivers 
after every one mile but they go dry. Ifthese 
are deepened. they win continue to have 
water and it will be of much use to the 
farmers. 

' ....... 
fMR SPEAKER in thB ehalrJ 

Mr Spealter, Sir, today the situation is 

such that the person who knows tilling has 
no land. Those who do not want to do 
farming possess thousands of acres of 
land. There is a famMy which owns thou-
sands of acres of land and there is a family 
which does not do farming but owns 500 to 
1000 acres of land. These very people 
require business and their sons need ser-
vice The persons who undertake farming, 
who work hard, do. I':: not get food to fill 
their belly. You enacted land ceiling law 
and the poor people were provided land 
under it. But later on the persons who were 
not given possession of land are now being 
evicted from the land. 

17.00 hrs. 

The people prove him to be a criminal 
and in this way they do not get land There-
fore, I would like to say that protection 
should be provided to the land which you 
have given 

You have imposed rural ceiling but not 
urban ceiling There are a number of Rajas 
and Maharajas and big people who have 
thousands of acres of land in the cities. 
They have got big holdings which have 
been lying unutilised for as long as 50 
years and have not been cultivated The 
land should be acquired from them and 
put to use for intensive cultivation so that 
there may not be shortage of foodgrains. 

The country is self-sufficient in the mat-
ter of foodgrains but its avaUabmty has not 
been ensured to the people. At present, 5 
crores of people have to live underfed and 
another 5 crores of people have to go with-
out meal. We should ensure food to all of 
them. One who has 10 to 15 acres of land 
does not sell the foodgrains while those 
who have thousands of acres of land, sell 
foodgrains. Therefore, I would like to say 
that the price of foodgrains should be 
increased only to such an extent that the 
people are able to purchase them. 

With these words, I support the 
demands of this Ministry. 

SHRI GIROHARI LAL VVAS (ShU-



429 D.G., 1987~ VAISAKHA 8, 1909 (SAKA) D.G., 1987-88 430 

wara) : Mr. Speaker, Sir, we should also 
be given an opportunity to speak so that 
we may be able to place the problems of 
Rajasthan in the House. 

MR SPEAKER I have no time (Inter-
ruptions) The time is limited and , can not 
create time. It is created by the God. 

SHRI K 0 SUL TANPURI (Simla) . A lot 
of time is wasted in the rumpus and we do 
not get an opportunity to speak. 

MR SPEAKER . Guillotine is to take 
place at 6 O'clock If you do not want its 
reply, it is your will (Interruptions) Two and 
two can be four and not five or three 

SHRI GIRDHARI LAL VYAS' We should 
be given an opportunity to speak 

MR SPEAKER' You are a sensible per-
son, Vyas Ji It IS five O'clock and I have no 
time 

SHRt GIRDHARI LAL WAS Our 
number was fifth 

MR SPEAKER' It is for you to see as to 
how it happened I know how I Included it 
The whole time is wasted in other things 
Wlat should I do? 

SHRI PRAKASH V PATIL (Sang Ii) . Mr 
Speaker, Sir, I rise to support the demands 
of the Ministry of Agriculture We are self-
sufficient in the matter of foodgrains but 
we will have to keep in mind the difficulties 
like that of population and natural calami-
ties and take steps to increase agricultural 
production in future. The population of 
Russia is 50 per cent less than ours and 
their food production is 250 million tons 
tnspite of less population, their require-
ments are not fulfilled. Our food produc-
tion is 150 million tons and we try to meet 
our requirements with this production. It is 
essential to increase the food produdion 
so that people may get more nutrient value 
and more food. 

Although this country has water resour-
ces. there has not been Increase in the 

irrigation facilities. Out of the schemes 
sanctioned in 1951-52, not even one fourth 
of them could be completed so far and 
those which have been completed provide 
~ only 25 per cent water. The traditional 
method of agriculture should be changed 
into scientific method. We use very old 
method in cultivation of land and use bul-
lock cart. We should use machines and 
scientific methods to increase production. 
Further division of land is not useful for the 
country. The people who are dependent 
on agriculture should be giVen jobs in 
industries Similar to the slogan given in 
education to increase national conscious-
ness, a debate should be organised on all 
India level to increase the production. A 
through discussion has been organised on 
education in the nation Similarly, discus-
s;on should be held on agriculture. We get 
very less time to express 'our views on agri-
culture in the House. A number of 
Members have to speak on this subject but 
the time is short and the han Minister has 
to start the speech at 5 15 p.m. Therefore, I 
would like to say that the agricultural issue 
should be analysed in a scientific way at 
the grass-root 'evel Members win go on 
speaking on agriculture, demanding more 
facilities for it. 

Members had been speaking on agrri-
cultural price. If we increase production. 
the production cost will be lowered We 
should bear in mind that more production 
means less cost If the production is more, 
the cost wm be 'ess in the same proportion. 
We will get fair price if the cost of produc-
tion is less. The price ceiling will suit us. 

I visited Italy last month. In Italy, the 
Government gives subsidy on sales as we 
give on inputs 'I had gone there to conduct 
a survey on orange. The price of orange is 
As. 3.50 there Out of As. 3.50, the Govern-
ment bears Rs. 2 and the producers's cost 
comes to Re. 1.50. In this way the producer 
.ms 8 profit of Re. 1.50. \Nhen a farmer 
gets fair price of his produce, he is encour-
aged to produce more. \Va do not know 
whether the subsidy which is given on 
inputs is properly used or not. 
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The Prime Minister said that methods in 
regard to the soil conservation should be 
developed rapidly. If the task of soil con-
servation is undertaken by man, it will take 
many years. In this way it can take 50 years 
in carrying out soil conservation. But if we 
undertake soil conservation through 
machine, it will take less time and it will be 
more advantageous. Thus the task of water 
storage as well as land use can also be 
carried out effectively. 

As regards marketing of agricultural p~ 
duce, we should pay attention towards 
saI~ of agricultural materials that we pro-
duce. Facility of transport and preserva-
tion should also be provided. Due to large 
number of parishable goods in the agricul-
ture, the producer suffers loss We pay 
attention towards public sector only. We 
should not ignore agricultural inputs. With 
these words. I support the demands 

(English] 

SHRI PIYUS TIRAKY (Alipurduars) : Sir. 
I would like to draw the attention of the 
Government to certain problems. through 
you. 

Government has said that we have 
achieved a record production. But at the 
~ time half of our population is below 
the poverty line, or on the poverty line. Due 
to a deficit in the calories consumed by 
people in rural areas. children are losing 
their eyesight at a very small age: This is 
the condition. Whereas we are boasting 
about -the record production. the distribu-
tion system continues to be defective. That 
is why inspite of record productfon. people 
are still living below the poverty line. and 
they are not getting the needed calories 
which they should have. 

Government should also note that our 
living standards are among the lowest in 
the world. So, we have to examine why 
insplte of having good production, our liv-
ing standards are still among the Jowest in 
the wortd. We have large areas of waste-

land. Government does not have an idea 
about the extent i.e. how many hectares of 
wasteland we have. It does not even try to 
reclaim the wasteland. The wastelands are 
still lying there. 

Encroachment of agricultural land by 
townships or industries is going on every 
day. Government must realize that we 
should not lose our agricultural land. In 
addition. we must reclaim our wastelands. 
The Ministry of Agriculture is connected 
with the Ministry of Irrigation. Both the 
Ministeries should sit together and study 
the situation, so that we can progress in 
both the directions-whether we need water 
or irrigation. Fertilizers also should not be 
used at random. Government 8hould also 
consider how these are affecting our 
health. 

There must be some scientific methods 
by which you must .try to see how it affects 
the health of our people. because health 
hazard is going on among our people. 

When we use pesticides or manures or 
any other things. this also has some 
defects and they also affect the health of 
trye people. So. the Government should 
adopt such programme as would not affect 
the health of our people and should see 
that the health of our people remains as 
good as compared to other countries. The 
Government is dOing so much for the 
development of agriculture. They should 
also keep in mind the other things which 
help in the development of agriculture and 
proceed further accordingly. In this way. 
they can bring about further improvement 
in agriculture. 

[Translation] 

SHRI VIRDHI CHANOER JAIN 
(Sarmer) : Mr. Speaker Sir, Rajasthan, Kar-
natalur. Andhra Pradesh, Maharashtra, 
Gujarat and Madhya Pradesh are facing 
acute famine situation but Rajasthan asp&-
ciatly my constituency Banner is facing the 
worst famine .. (/nterruptions) 

SHRI sveo MASUDAL HOSSAIN: Mr. 
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Speaker, Sir, you also represent Rajas-
than". You should also see. 

MR. SPEAKER: The whole of Rajasthan 
is in my mind. It has been affected badly by 
famine. 

SHRI VIRDHI CHANDER JAIN : I said 
this at the outset He is not trying to under-
stand. What can I do? 

Mr. Speaker. Sir, In Rajasthan as many 
as 2 crore and 52 lakh people and about 3 
crore cattleheads have been affected by 
famine The Rajasthan Govemment has 
sought Rs. 345 crore 82 lakh to tackle the 
famine. I would like to say on this occasion 
that if you want to save the people and the 
cattleheads of Rajasthan from the drought. 
you should take earty steps in this direc-
tion. The Government had earlier released 
3 lakh ton foodgrains to us They should 
now supply 5 50 lakh ton foodgrains free of 
cost and provide Rs 32 crore for saving the 
cattleheads from being perished and 
another Rs 18 crore for their fodder 

As regards drinking water. I would like to 
say that the Government will not be able to 
provide it completely even in the Seventh 
Five Year Plan Unless a provision of Rs 
7,700 crore is made, the Central Govern-
ment as well as the State Government both 
cannot solve this problems Therefore. I 
would like to say that when appraisal of 
plan is undertaken. the amount of assist-
ance should be increased The formula 
evolved for providing drinking water is 
against the interest of Rajasthan Under 
this formula, the criterion for providing 
drinking water is that there must be 50 per 
cent of the population in that area. Instead 
of it. the criterion should be that the area 
receives less rainfall But you have made 
the population as 8 criterion which is 
wrong. This must be changed Maximum 
funds were released to Rajasthan for drink-
ing water in the Sixth Five Year Pian. Rajas-
than should get highest amount of funds 
even now antr priority should be given to 
the desert areas. Shri Buta Singh had also 
given assurance in this regard. I would like 

to say that adequate provision should be 
made for the drinking water. 

I would like to take this opportunity to 
say that the small and marginal farmers are 
not in a position to repay the loan provided 
to them through the cooperative societies 
due to the continuous drought for the last 4 
to 5 years The short-term loan has been 
converted into mid-term loan whose 
repayment has been phased out to 3 to 4 
years Inspite of this. they are not in a posi-
tion to repay that loan You should help 
them at the time of famine and waive their 
loan otherwise in case of default on their 
part they would not get any other loan If 
loan provided to them is not waiVed. there 
will be no improvement in their condition 
Therefore. loan should be waived and 
maximum attention be paid to remedy the 
famine and drought situation With these 
words. I conclude. 

[English] 

PROF N G RANGA (Guntur) . Mr 
Speaker. Sir. I agree with most of the 
points that have been raised by all the 
Members. they are all relevant and I know 
like all of us, the hon Ministers concerned 
are also very much interested like our-
selves. yourself as well as myself in these 
points. But they have got their own difficul-
ties I would like to mention only a few 
points here, in regard to the question of 
interest rates Qn credit: whenever crops fail 
there should be extension of the credit 
time, repayment time. there should not be 
any penalty rates at all And if in those 
areas where succession of good harvest 
comes, whosoeYer pays up the debts. in nme. 
he should be advanced credit for the next 
season at a lower rate of interest as an 
incentive 

It is high time the Agricultural Prices 
Commission should come to be re-
constituted with two or more representa-
tives from the land owning farmers. 
including small farmers and at least one 
representing the agricultural workers 
Promise has been made but it is yet to be 
fulfilled. In regard to the fertilizer and also 
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pesticides, to control adulteration we have 
passed legislation, but it has got to be 
property implemented. 

Then post-harvest marketing facilities 
will have to be there all over the country. 
there should be marketing boards and 
open markets. At the same time steps 
should be taken to see that the minimum 
prices or support prices are prescribed. 
minimum prices are assured for the 
fanners and provide necessary facilities for 
storing their produce, whenever the price 
offered is not good enough, so that the 
farmers should be able to keep their stocks 
at the marketing boards areas without hav-
ing to take it back again to their homes or 
selling it at too low a price. 

Then, there is a question of these agri-
cultural scieI itists: There has been a lot of 
trouble. There are scientists and scientists 
but agricultural scientists alone are found 
to be committing suicides from year to 
yea" There must be something wronQ in 
the treatment that is being meted out. It has 
got to be very carefully considered. 

Finally, all of us have been saying, "Oh' 
Nothing is being done, and so on." All of us 
again, a majority in the House say so. Why 
is It nothing is being done? Something is 
being done. 60 much has got be done. I 
wish all good luck to the hone Minister for 
Agriculture. 

MR. SPEAKER: Hon. Minister. 

[English] 

MR.SPEAKER : That is all right now. 

(Interruptions) 

MA. SPEAKER: It isatl right now please. 

(Interruptions) 

MA. SPEAKER : I ask you to please take 
your ... 

SHRI C. JANGA REDDY: I will sit down. 
No objection. But I have no option except 
to walk out. 

MR. SPEAKER : All right. 

17.21 hrs. 

(Shri C. Janga Reddy then left the House). 

[Translation] 

SHRI C. JANGA REDDY: Mr. Speaker, 
Sir, I would like to speak on the Demands 
for. Grants of the Ministry of Agriculture. 
When I was speaking on tobacco in the 
'House, you told me to raise this matter at 
the time of discussion on the demands ...... 

(Interruptions) 

MR. SPEAKER : Kindly take your seal 
There is no time 'eft ... (Interruptions) 

MR. SPEAKER : You will get some 
motion. 

(Interruptions) 

SHRI C. JANGA REDDY: We will either 
take seat or leave the House. 

(Interruptions) 

THE MINISTER OF AGRICULTURE 
(Dr. G.S. Dhillon) : Mr. ~aker, Sir, I am 
thankful that after all some time has been 
fixed for this debate ... (Interruptions) 
Mostly, I think you are interested in it. 

I am very conscious that the time allotted 
is not as much as decided in the beginning. 
We have to do with only 6 hours. I was 
persuaded to cut short my time by 15 min-
utes, but it has now come to 20. I am 
extremely grateful to the Members that 
they have taken so much interest in this 
debate. Many points were raised. My two 
colleagues met most of them in their inter-
ventions. The debate was led by Mr. M. 
Raghurha Reddy and as I listened to him. 
he drew a very stark and dismal picture of 
the whole affair and I very much wish that 
he should have been present here when I 
reply. I requested him also to keep sitting. 
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He said that the production was at a stag-
nant level. But I will tell him here that des-
pite 2(JIM, reduction in the number of 
dlstrtcts with adequate rains in Khartf 1986 
as compared to Khartf 1985, the foodgrain 
production will be almost equal to that In 
Kharlf 1985. For the year as a whole the 
food production Is expected to be not only 
88 good as in 1985-88 when it was Just 
150.47 million tonnes but even better. We 
should not be surprised If the final figures 
equal or exceed the record level of 152.'S1 
million tonnes achieved In 1983-~a4when 
the seasonal conditions were ideal. The 
available information Indicates that the all-
_ads production will be atleast 11-' 
higher than last years. There are even indi-
cations that the final figures may set a new 
record exceeding 12.95 million tonnes of 
1984 - 85. All these have been possible 
because of the various extension works 
and input supply programmes reflecting 
considerable expansion in the supply of 
seeds, fertilisers, irrigation and other servi-
ces. Sir, I will take up some facts raised by 
the Members, and also about the Agricul-
tural Commission on Cost and Pric8$. My 
colleague Sri Makwana mentioned in 
detait the whole background and menti-
oned that since 1965 we had added so 
many hectares for cultivation and that 
there is not much scope for expansion. I 
have been mentioning myself in this House 
number of times that the Commission had 
started only from one end and it is not only 
Prices Commission but also the Cost and 
Prices Commission I was amused to hear 
the observations made by Sri Sham;nder 
Singh from Punjab, which had neither 
head nor tail nor has any proper informa-
tion. If he had kept sitting in this House, he 
would have heard all the details how the 
prices are fixed. He said that it is the handi-
work of some people who are just annchair 
gentlemen just sitting in the air-
conditioned room. That is not correct He 
said that kisans are not consulted. In this 
very House I told that when the Commis-
sion determines the prices in advance they 
not only COllect the figures on the cost but 
also other relevant figures. They consult 
the State Governments. They consult var-
ious farmers organisations. They write to 

them and they get their opinion. After 
going through all the technical and other 
aspects of the whole question they deter-· 
mine the prices. After the prices are recom-
mended by the Commission, the states are 
again informed that this is how we think 
and this is the price level we fix. ·After that 
when they arrive within the time limit, these 
prices recommended by the Agricultural 
Costs and Prices Commission are pres-
ented to the Planning Commission, 
Finance Ministry and ultimately passed 
through the Cabinet The Cabinet may 
accept them or may not accept them or 
may add if they like that they are not so 
satisfactory This way the prices are fixed 
As you might have already known, these 
are not the final priCes of the commodity. I 
am just adding to what my colleague has 
said They are the minimum prices under 
which they should nOt be allowed to go 
because they are determined on the cost of 
production plus reasonable remuneration. 
But as some time back I mentioned in this 
House, in a number of commodities-
almost 99 per cent of the commodities, the 
price level ruling In the marXet was much 
higher than fixed by the Agricultural Costs 
and Prices Commission. 

Some gentleman asked about the cotton 
prices in a part of Punjab for a few days. 
That was only in one particular market. 
After that we had a discussion 'with the 
CCI. And after the Government of India 
allowed the export, the prices were stabi-
lised There was no problem about that 
except some local conditions or some han-
dling of the problem. But in all other cases, 
the prices were quite acceptable. 

A question was raised about milk pr0-
duction. We are on the eve of third Opera-
tion Flood. The figures were just given 
here ... 

SHRI MADHUSUDAN VAIRALE 
(Akola) : The cotton prices are not accep-
table to farmers. For 8 country like India 
exporting only six lakhs of bales is a drop 
In the ocean. It has to be reconsidered 
again. 
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DR: G.S. DHILLON: I am not asking for 
the comments. I am just stating the fadual 
information. 

This is the third Operation Aood. We 
have been able to negotiate With the EEC. 
The World Bank has agreed to provide 
from Rs. 150 crores to more than Rs. 300 
crores and we are just on the threshold of 
entering it. 

The production of fish has gone up by 20 
per cent. Two new programmes have been 
introduced for development of reservoir 
fishing and sewage tank fishing. We are all 
aware of the new policy. initiatives to 
encourage deep sea fishing including 
chartering of deep sea fishing vessels. joint 
ventures and all that. They were all menti-
oned earlier. 

Bhai Shaminder Singh mentioned that 
there is such a useful side of the crop insu-
rance. why is it not being adopted. I was 
simply amazed at his ignorance. He does 
not know that we have adopted crop insu-
rance since 1985. It was only Punjab which 
did not fall in line. They said: Ours is 85 per 
cent irrigated area; we never suffer from 
any natural calamity I this thing and that 
thing. But in spite of that. as you know, 
when we had set the standard earlier, we 
had five years crop cutting and then taking 
out the average which we reduced to three 
years, and to rope in the States where they 
were not accepting the crop insurance, we 
increased it to 85 per cent from 80%" of that 
threshold price. Then we set up a speical 
committee to go into it. The committee 
then went up to 90 per cent. And what 
came from Punjab? I do not name the pre$-
ent Chief Minister or the earlier one 
because we are dealing with them for quite 
some time. They said. now put it to 100 per 
cent. Now, if you get 100 per cent. where is 
the need for crop insurance? We tried to 
persuade them. I wrote to them, I met them 
and told them that please be seasonable. 
This is a compulsory scheme we have 
introduced in the country. And amazingly 
a Member from that party was just talking 
aboUt this. little knowing.what happened in 

his own State. I think they are too busy in 
other matters than think over such useful 
matters. 

SHAI BALASAHEB VIKHE PATIL 
(Kopargaon): Are you satisfied With the 
existing crop insurance scheme? You 
don't think this is not a Crop Insurance 
Scheme but Credit Guarantee Scheme? 

DR. G.S4 DHILlON: When I saw the Guj-
arat premium and the money we had to 
pay last year, it was never very encourag-
ing, but later on I am very optimistic about 
its future. It has been doing very well and I 
am very sure that even in Gujarat, if the 
monsoons are normal this time. we may be 
able to recover our loan money. If we do 
not recover our loan money. they can not 
demand more money from us. 

SHAI K.S AAO (Machilipatnam) : For 
some technical reasons the farmers 
should not be devoid of the benefits of the 
crop insurance scheme The farmers are 
not being given the insurance in Andhra. 

DR. G.S. DHILLON' I have heard about 
it and I am sorry to say that somewhere the 
payments have been delayed. But so are 
the premiums also. 

SHAI K.S. RAO : The entire country felt 
happy when you had brought the crop 
insurance scheme but the real sufferers 
are not getting it because they say Mandai 
is the basis or Block is the basis and some 
other things like that. 

DR. G.S. DHILLON: We have to do it on 
Block basis, not on a village basis. Earlier it 
was district wise but then we have come to 
Block basis. It is impossible to bring it 
down to the village level. We have to accept 
what they say. And in spite of these margi-
nal disadvantages, we will not be at a loss. I 
am very sure about it. 

The Department of Rural Development 
has been spear-heading the attack on rural 
poverty. As you are aware. during 1985-86, 
3O.6lakh families have been assisted under 
the integrated Rural Development Pro-
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gramme, a~ against ttie target of 24.7Iakh" 
families. Over 554 million mandays of 
employment have been generated-28 per 
cent above the target. In 1986-87, the pro-
gress continues to be very satisfactory 
under IRDP with ~arly 90 per cent of the 
Central share released to the States two 
months in advance of the completion of 
the year and with 155 per cent and 135 per 
cent achievement under NREP and 
RLEGP. As far as the tribal welfare is con-
cerned, you are aware that the hon 
Members have such a soft corner for thi~ 
particular welfare. In 1987-88 we wish to 
pay special attention to plug the loopholes 
and prevent alienation of tribal land and to 
strengthen marketing support to their agri-
cultural product I am emphaSising this 
because we have to make special efforts to 
save their lands by these efforts as there 
are so many greedy eyes on this land from 
all sides. It is proposed to increase central 
subsidy to the tribal areas from 25% to 50% 
for the construction of rural go-downs 

Hon Members are aware that the 
Government places highest emphAsis on 
the application of science and technology 
to assure drinking water to the rural 
masses. A technology mission has been 
set up for this purpose Alternative cost 
effective technology missions are being 
evolved for each of the fifty problem areas 
We expect to cover over 50.000 problem 
villages in 1987-88 and in all 2 27 lakhs 
residuar problem villages by the end of the 
seventh pran 

We have a'so decided to involve not less 
than 30% of women in IRDP just to give 
them some self-confidence. bargaining 
power and also some control at home. 

Innovative training technology will 
be adopted to train field level function-
aries like B.o.Os. 

My time is cut. I will just hurry through: 

In addition to continuous efforts to sup-
port productivity increased in a large range 
of crop a series of new initiatwe has been 
created. A new horticulture Division has 

been created at ICAR Headquarters, and 
two Institutes, eight National Research 
Centres and one Project Directorate have 
been initiated. A new Water Technology 
Centre has been set up in the Eastern 
Region. A central Institute of Post-Harvest 
Engineering and Technology has been 
proposed. About the animal sciences ... 
(Interruptions ). 

Just after two minutes I will be coming to 
other subjects. 

Animal Sciences Research has not 
lagged behind. A new Institute of Animal 
Genetics and National Research Centre on 
meat and meat products have been 
initiated. Central Institute for Research on 
Buffalo and National Bureau of Animal 
Genetic Resources and the National 
Research Centre on camel, yak, etc. have 
started functioning. 

We have also a number of fisheries 
research centres for fresh water, cold 
water, brackish water and all these things 
we are just doing well. 

Further investment has been made on 
Agricurtural Education in order to prod~Jce 
expert ·manpower. Three new Agriculture 
universities at Dharwar, Raipur and Solan 
have been established. Each coordinated 
unit of the Council has been established 
effectively for monitoring transfer of 
technology. 

Future thrusts include effort to bring sta-
bility in production, dry land agriculture, 
hilly agriculture. agro-forestry. energy and 
other application of bio-technology. 

Many questions were asked. 

Shri Raghuma Reddy was thinking that 
the production. is statlc'at 8 certain point. 
The average toOdgtain production in Sixth 
Plan was 138.10 million tonnes as against 
118.1 million tonnes in the Fifth Plan. It is 
twenty six million tonnes more than the 
Rfth Plan. How could it be called static? 
During 1985-86 record productton was 
achieved in foodgrains. Rice production 
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increased from 58 million tonnes during 
1984-85 to 64 million tonnes in 198&-86. 
while wheat production increased from 
44.1 million tonnes to 46.9 million tonnes 
during the same period. 

Mr. Speaker, Sir, I think I should pass on 
the good news to you. The han. Members 
from Rajasthan have said that there was no 
fertiliser factory or any other establish-
ments in Rajasthan. So, we have decided 
to set up one in your Constituency. There 
is a proposal. After all. Sir. I must have soft 
corner for my successor. 

(Translation) 

MR. SPEAKER: H you set up one. I shall 
appreciate it. 

(Interruptions) 

MR. SPEAKER : Please make a firm 
piomise. 

DR. G.S. DHILLON : If I continue in my 
office, you may take it as a firm promise 

(English) 

There is a proposal to set up super-
phosphate and sulphuric acid plant in 
Saladipura. Sir, Shri Raghuma Reddy 
pointed out the problem about credit facili-
ties. , must ten him that in 1984-85. it was 
only 1 (JIM,. In 1985-86. it was 24% and in 
1886-87. it was 2SCM,. I really fail to under-
stand on what basis he made his observa-
tion. The han. Member, Shri Bhanu Pratap 
Sharma, mentioned about the horticultural 
Items for a major part of NAFED expons. In 
1985-86. out of a total export of Rs. 79.42 
crontS of HAFED. horticultural items 
accounted for As. 52.50 crores represent-
ing 7OIa. Efforts are being made to improve 
this condition. Sir. my hon. friend on this 
... Shn MadhuSUdan vairale raised a 
very inteteating poem. I heard him for the 
second time in this House. Sir. it ;s all right 
If you take rna", other factors into account 
while determining agricuttural prices. that 

is done by Agricultural Commission on 
Costs and Prices. But whatever it is, the 
parity is there between the industrial prices 
and the agricultural prices. As my col-
league mentioned that besides other fac-
tors, we have included also the term of 
trade as to what the farmer receives and 
what the farmer pays is also considered. 
From a study made by the Government. he 
has quoted certain figures. I may repeat it 
again because the point was raised again 
in this Hou~ later on that if 1979-80 prices 
are taken as base (as 1(0)-prices 
received were 100 and prices paid were 
100 and the terms of trade was just the 
same i.e. -100. In 1980-.81, the index of 
prices recorded that and was 115.2. prices 
paid was 117. The difference was only 1 5, 
that is. the term of trade was 98.5. In 1981-
82. inQex prices recorded was 120 1; that of 
prices paid was 129.2 and then the term of 
trade was 93. In 1982-83. price record 
index was 127.8 and the prices paid were 
133 7. Terms of Trade went up a little 
higher, that is. 95.6. Then after all these 
years, in 1983-84. price record index went 
up to 144.6 and the prices paid index to 
144.5 and the old term of trade, that is, 
1 Q9. 1 was regained 

If it continues to be nearabout the same 
figure right up to now with just a marginal 
one per cent below, I think that this should 
satisiy the hon. Member because he raised 
this point which is valid. The basic point. as 
the House win be very much interested to 
know, is that agriculture should be treated 
at par with industry, it should be an indus-
try. Now, industry has limited number of 
shares, area and certain market and all 
that. Now, agriculture is spread over the 
whole of the States by this country. how 
could they get together like in industry. But 
in Rajys Sabha to make up for this techni-
cal deficiency and difficulty, I observed, 
and I stand by that. that agriculture is as 
important and as pre-dominant from our 
point of view as industry. So long as we are 
not able to reach the other end. at least this 
should be enough to give the due impor-
tance to it. Another hone Member said. I 
just forget biB name. 
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(Translation] 

In olden times agriculture used to be 
pre-dominant. 

(English) 

and they had great respect and prestige. 
May I tell him that even now it has great 
respect and prestige? If we step up produc-
ing, the whole world will know our prestige 
and respect. Now, this is not the same agri-
culture as it used to be 1 00 years back or 50 
years. back, of the old hackneyed plough ... 

(T,..,.latlon J 
SHRI RAJ KUMAR RAI (Ghosi) : \Nhat I • sata was that agriculture no longer 

enjoyed the same prestige and honour. 
Agriculture is not considered to be the best 
occupation anymore. 

DR. G.S. DHILLON: When you produce 
more, you Will become the best and all will 
give you respect. 

[English] 

He said about loans from the coopera-
tive sector. I had already replied when I 
was anwering the hone Member. 

A question was raised about KVKs. 
There are 89 KVKs, there is a very big pres-
sure on me that Members want KVKs, 
many organisations want KVKs. 'KVK' 
means Krishi Vigyan Kendra. I just tell 
them that the Pfanning Commission has 
not given us more KVKs in the Seventh 
Plan, those which we have they are already 
allotted. But I always look forward when 
the vacancy is occurring. I am very sorry to 
mention here that in Orissal we have given 
5 or 6 KVKs and all of them are not func-
tioning wetf. We will see what their perfor-
mance is and if they are not functioning 
very well, then I may be able to satisfy 
some other Members from other States 
But I do not want that they should be taken 
away. Before \V8 do anything. we will do 

our best that they are made to function. In 
one KVK at Baliapal ... 

SHRI SOMNATH RATH : In Orissa the 
KVKs are not functioning well for the rea-
son that though the ex-Agriculture Minis-
ter promised to give them Rs. 40 lakhs or 
more. only As. 4 lakhs were given. That is 
the reason. 

(Inte"uptions) 

DR G.S. DHILLON : I wilt find out. We 
have seen the report. If all of them are 
functioning wen in the country. they 
should not be the only people to be dis-
criminated against. At Baliapal we ha. 
given a KVK to them. They are not starting 
it, there are problems about it because of 
local politics and there is some dispute 
about the land. and I think we will have to 
talk to them. If they do not like that it 
should function there, we can shift it to 
some other place. This is my observation. 
If they hear about it. then perhaps they 
may settle their problem. Some of them 
have said that the interest rates on the 
cooperative banks should be made easier 
or just maintained. May' invite the atten-
tion of the hon Members that cooperative 
banks raise money for giving loans 
through mobilisation of deposits which 
carry interest ? Since they have to pay 
back the deposit money with interest. it is 
very difficult for them to charge low rate of 
interest. except in the case of certain reim-
bursements they make from the banks. I 
am very sorry to say that in many States. I 
have found that and I have told earlier also 
In one of my answers to the Question, that 
elections to cooperative banks 8rP not 
held. r have been writing to them. We will 
have to take certain steps though it is a 
State matter. They should democratise a" 
the cooperative banks. They should not 
bureaucratise the cooperatives. At most of 
the ptaces. they are mM8g8d by bureau-
crats. About these owr-dues. I am very 
happy to say that since \WI have ~ken up 
this matter with the States. some States 
have taken some interests and these over-
dues are now on the decrease. But still 
there are many. My hope is that as soon as 
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the elections to cooperatives are held and 
normal functioning is resumed, these 
overdues would automatically disappear. 

[Translation J 

SHAI AAJ KUMAR RAI : Mr.- Speaker, 
Sir, one point is left for clarification. The 
hon. Minister had also noted it down. I tried 
to raise this point under Rule 3n but you 
did not accept it on the plea that it was a 
state subject. The menace of antelopes is 
increasing as a result of which it has 
become difficult to save the crops from 
them. Every where thousand of acres of 
crops are being destroyed. May I know 
what steps the han. Minister is going to 
take in this matter? 

(English] 

SHRI SOMNATH RATH : About cooper-
atives, I have mentioned one point. 
NABARD is not giving loans to coopera-
tives in Orissa. The agriculturists are 
deprived of these loans and subsidies. 
What are the Government going to do to 
solve this problem? 

OR. G.S. DHILLON : May' tell you, Sir, 
within the agricultural sector, the subsidy 
for -us ;s somewhat abnormal. But , have 
observed in other countries, Western 
countries. The agriculture is basically 
subsidy-based. They have to keep half the 
land vacant : The farmers are paid, not for 
sowing anything, not for harvesting any-
thing but just for keeping land fallow. This 
is a balance. 

But in the case of marketing, your sug-
gestion has come to me. I will be able to 
look into it and tell you personalty. 

The hone Member, Shri Kolandaivelu 
has made a point that Rs. 500 crores 
should be earmarked for drought relief. 
Actually. the Ministry of Finance makes 
budget allocation. budget provision for all 
natural calamities. They have earmarked 
As. 500 crores for 1987-88. Additional 

funds are to be provided. This Rs. 500 
crores is not meant for drought only or for 
one State but this is the total money given 
to us. But only one State is asking for it. 
About the case in Tamil Nadu, we have 
tried to verify the facts regarding the South 
West Monsoon and the Meteorological 
Department says, there has been almost 
normal rainfall. 

SHAI SUAESH KUAUP (Kuttayam): 
What about the financial help to Kerala? 

DR. G.S. DHILLON: Tamil Nadu has 
submitted the memorandum in July, 1986. 
An amount of As. 31.n crores was 
sanctioned. 

SHRI SURESH KUAUP: What about giv-
ing financial help to Kerala to face the 
drought situation? 

DR. G.S. DHILLON: You have talked 
about this personally to me also. Our team 
Visited that State. The report has come. Let 
us a wait what they recommend. t think, we 
are already paying them since last year. My 
problem is, floods and droughts never stop 
and my headache goes on increasing. 

SHRI SURESH KURUP: Nearly three 
weeks have passed since the report has 
been submitted to the Government. 

DR. G.S. DHILLON: How much time can 
, take? At 6 O'clock, my Minist,ys 
demands should not be anowed to be 
passed on to guillotine. I can do away with 
the rest of them. But let us now go in for 
vote. 

SHRI SURESH KURUP: You told us that 
questions can be raised about Kerala. The 
hon. Minister is not even giving the 
assurance. 

MR. SPEAKER: I did not stop you from 
raising the question. You can raise it later 
on also. 

DR. G.S. DHILLON: He talked about the 
IRDP evaluation. The current evaluation is 
going on. It haa.helped us in knowing 8810 
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what is the state of affairs. He asked me the 
question and I have noted his suggestion. 
But his basic question was that when we 
expected so much from NREP and. 
RLEGP. what is the criterion. how many 
people benefited out of that? I did not have 
any figures but if l find any figures, I shall 
inform the hon. Member. 

MR. SPEAKER: You do not seem to have 
benefited ! 

DR. G.S. DHILLON: The concurrent eva-
luation has been quarterly, six monthly, 
nine monthly and one report in a year as a 
whole 

The concurrent evaluation:; are all 
assessed by various voluntary organisa-
tions, about 29 or 30 of them, taken over 
from the Universities and expert bodies, 
who are specifically dealing with some 
important aspects that are concerned wit" 
all these programmes, NREP, RLEGP and 
IRDP and I think the Sample Survey. are 
very much helpful to us and also if the hon. 
Members would see these reports 
regularly-they are printed--it is nice to go 
through them-if there is any wrong 
assessment made or if there is any unne-
cessary deviation from the objectives, the 
hon. Members can otter suggestions. 

I will be very happy 

They can be kind enough to inform me 
also 

(Trans/atlon] 

SHRt V TULSIRAM (Nagar Kurnool)' 
Mr Speaker, Sir, some hon Members have 
said that the price of the produce of the 
farmers is fixed by the officers who sit in 
air-conditioned room The farmer is not 
concerned whether the officers fix the 

• price in the air-conditioned room or some-
where else. The farmer wants reasonable 
price for his labour May I know what are 
you doing in this regard ? We have no 
objection to their sitting in the air conditi-
oned room. What we are saying is that the 
farmer is not getting reasonable price May 

I know what steps are you taking In this 
regard? 

[English} 

DR. G.S. DHILLON: May I inform the 
hon. Member? I said they do not just do it 
while sitting. They consult the State 
Government. They consult various far-
mers organisations. They atso go to 
experts and then now I told that I wanted to 
add, earlier there used to be only one 
farmers' representative and three official 
representative experts in various types of 
subject Now there,will be three farmers 
representatives and three official rep-resen-
tatives and I hope that in future. there will 
be balanced opinions and decisions. 

SHRt SURESH KURUP: The hon. Minis-
ter has not mentioned about the drought 
situation in the country. particularly in 
Kerala. 

MR. SPEAKER: He said he is examining 
it. 

SHRI SURESt! KURUP: He said that 
three weeks ago. 

DR. G.S. DHILLON: I told you that the 
procedure is. in case of natural calamity 
like drought or floods, the e Govern-
ment could send the memoranda. 

And receiving the Memoranda we send 
our team to go and make an on-the-spot 
study and submit its report. YJhen the team 
comes, their report goes to the high-level 
Committee .... (Interruptions) to go into the 
details of the report and get some idea 
about the relief to be given to the States .... 

(Interruptions ) 

SHRI SURESH KURUP (Kottayam): 
You have to take action on the report 
immediately. 

(Interruptions ) 
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18.00 hrs. 

MR. SPEAKER: I shall now put all the 
Cut Motions moved to the Demands for 
Grants relating to the Ministry of Agricul-
ture to vote together. 

All the Cut Motions were put and 
negatived. 

MR. SPEAKER' I shall now put the 
Demands for Grants relating to the Minis-
try of Agriculture to vote. 

The question is : 

"Th at the respective sums not 

exceeding the amounts on Revenue 
Account and Capital Account 
shown in the fourth column of the 
Order Paper be granted to the Presi-
dent, out of the Consolidated Fund 
of India to complete the sums neces-
sary to defray the charges that will 
come in course of payment ~uring 
the year ending the 31st day of 
March. 1988. in respect of the heads 
of Demands entered in the second 
column thereof against Demands 
Nos 1 to 5 relating to the Ministry of 
Agriculture II 

The Motion was adopted. 
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MR. SPEAKER . The Demands for 
Grtlnts rclating to the, Ministry of Agricul-
ture are passed. 

11.01 hIS. 

OUT STANDING DEMANDS FOR 
GRANTS. 1987-88 

(Eng/ish} 

IIInl..,... of Commerce, 
Communications. Environment MMI 

Forests etc. etc. 

AN HON. MEMBER' Who gave the 
name Guillotine-? 

MR SPEAKER . Somebody must have 
seen the French Revolution and thep got it 
down. Only the French used the Guillotine 
method. 

(Interruptions) 

MR SPEAKER' I shall now put the out-
standing Demands for Grants relating to 
the MinistrieslOepartments to vote. 

The question is . 

-nurt the respective sums not 
exceeding the amounts on Revenue 
Account ~nd Capital Account 
shown in the fourth column of the 
Ofder Paper be granted t9 the Presi-
dent out of the Consolidated Fund of 
1ndia to complete the· sums neces-
sary to defray the charges that will 
come in course of payment during 
the year ending the 31st day of 
March, 1988, In respect of the heads 
of demands entered in the second 
Column thereof against-

(1) Demand Nos. 6 and 7 relating 
to the Ministry of Commerce: 

(2) Demand Nos 8 to 10 relating 
to the Ministry of Communica-
tions 

(3) 

(4) 

(5) 

(6) 

(7) 

(8) 

(9) 

Demand No 20 relating to the 
Ministry of Environment and 
Forests: 

Demand Nos 22 to 25, 27, 28 
and 30 to ~ relating to the 
Ministry of Finance , 

Demand Nos 35 and 36 relat-
ing to the Ministry of Food and 
Civil Suppties , 

Demand Nos 37 and 38 retat-
ing to. the Ministry of Health 
and Family \\4eIfare . 

Demand Nos 48 to 51 relating 
to the Ministry of tndustry : 

Demand No 55 relating to the 
Ministry of Law and Justice ; 

Demand No 56 relating to the 
Ministry of Parliamentary 
Affairs , 

(10) Demand No 57 relating to the 
Ministry of Personnel. Public 
Grievances and Pensions . 

(11) Demand Nos 59 and 60 relat-
ing to the Ministry of Planning: 

(12) Demand No 61 relating to the 
Ministry of Programme Imple-
mentation. 

(13) Demand Nos 62 to 64 relating 
to the Minis.try of Science and 
Technology I 

(14) Demand Nos 65 to 66 relating 
to the Ministry of Steel and 
Mines: 

(15) Demand No 67 reJating to the 
Ministry of Textiles : 

(16) Demand No 68 relating to the 
Ministry of Tourism : 

(17) Demand Nos 69 to 71 relating 


